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LOK SABHA DEBATES

LOK SABHA

Thursday, August 21,  1969|Sravana
30, 1891 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

MR. SPEAKER: We shal] now
take up questions. Shri Prem Chand
Verma.

SHRI S. M. BANERJEE: Are we
beginning the Question Hour before
the obituary reference? The ‘Syndi-
cate’ is dead.

st farg =% &y frfe om0

st gqo gRo awwit ¢ fardrae
wafare |

TR WERA: A AT WIHT
<, grow § 78

SHRI UMANATH: I shall now
revive Shri D. N. Patodia’s :demand
that the President must take charge
immediately. Why should my hon.
friend not repeat that demand now?
(Interruptions).

MR. SPEAKER: Let not hon. Mem-
bers provoke each other.

SHRI S. M. BANERJEE: Where is
the ring master of the ‘Syndicate’,
Shri S. K. Patil? Only the band-
master Shri Sheo Narain is sitting
here.

SHRI J. M. BISWAS: The ring-
leader of the ‘Syndicate’ must resign
immediately. (Interruptions).

1937 (Ai) LS—2.
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SHRI SHEO NARAIN: This is not

the way that Members should behave

in this Parliament. Sir, you may
please control the Members.

SHRI JYOTIRMOY BASU:
table has been turned.

The

SHRI J. M. BISWAS: The table has
turned.

=t ek fag :  wow wEEd,
7% T 9TH TR FT B F |

Import Licences for Newsprint

*661. SHRI PREM CHAND VER-
MA: Will the Minister of INFORMA-
TICN AND BROADCASTING AND
COMMUNICATIONS be pleasad to
state:

(a) whether it has come to the
notice of Government that import
licences are issued by the Chief Con-
troller of Imports and exports based
on the recommendations of the Re-
gistrar of Newspapers for India who
is the recommending authority for
the newsprint and machinery accord-
ing to the requirements of the news-
papers;

(b) whether it has also come to
the notice that this Department of
Ministry of Foreign Trade and Sup-
ply takes a long time to issue the in}-
port licences resulting in inconveni-
ence and difficulties;

(c) if so, whether a Licence Cell
will be opened in the Office of the
Regist-ar of Newspapers for India for
expediting the work; and

(d) if so, when a decision is likely
to be taken and if not, the reasons
therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI I. K. GUJRAL): (a)
(i) Licences for import of printing
equipment are issued by the Chief
Controller of Imports and Exports on
the recommendations of the Inter-
Departmental Committee on Licens-
ing. The essentiality for printing
equipment required by a newspaper
establishment is examined by the
Registrar of Newspapers for India, on
the basis of information made avail-
able to him.

(ii) Licences for import of news-
print are issued by the Chief Con-
troller of Imports and Exports ¢cn the
basis of the authorizations issued by
the Registrar of Newspapers in ac-
cordance with the Newsprint Alloca-
tion Policy in force,

(b) Import licences for newsprint
are issued by C.CI. & E. generally
within two weeks from the date of
receipt of recommendation of the Re-
gistrar of Newspapers for India. Ap-
plications for printing machinery from
newspaper establishments, howaver,
take longer as issue of such licences
depends on indigenous non-availabi-
lity and foreign exchange allocations.
The applications are considered by an
Inter-Departmental Committee which
also consider applications for printing
machinery from non-newspaper estab-
lishments.

(c) and (d). In view of the posi-
tion stated in reply to part (b), there
is no need for a change in the exist-
ing licensing system.

ft wmR o+t - TEw WY,
TR A A Sacfemm g @ F
HEgRAYw AT K BT A E | HTF
IR Fwag d v 1 BR wEa §
AR W WER AE G
fewwm Far & 39 fEasw &
MEFP WAL F AR F -
yeT ARAE ST F I [ & Afww
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TG FT G F OH 39 AT
#1 §531 faFmd az & fr e
WE FIIe w1 fachrfew dom & 99
T AT A T #1 AEG @) e
W §, O w@w A B &Y, AN g
To F TG T 71 A8 ATFA
 faeran &, fw-d, 7€ T Fm
AT g1 a1 & S Agen g i o
TR ¥ gy fawew a1 f& fafey
AE  IARAA HT qrewHfes §
FF AHAT ATIEF AT FI@T 97
fFEiRT & TuR R @ AW
F I AR A T AT & ? oW
R AEY &, @1 g9 81 wEaT
§ fad o aedet AET qwET
w3 7

SHRI I. K. GUJRAL: I have al-
ready mentioned the details of the
procedure according to which licences
are issued. If any specific compiaints
are brought to our notice that the
system is not working satisfactorily
I shall be glad to look into it.

Y g/ wx W WO @@
g ag g fe Frag v g % 1967
68 ¥ 1, 17, 972 WfeF =71 F g«
g for & | § & 92,099 &7
T forg Y Fwa 10 FOT To
TN ¥ wdw faw 10 wEET #
aré fFl 3, aT O, TF FAT T
F adg @ g s= & 11,000
T R @ ad § 1 ar &
ST SEATE fE AT Ay wa Ad E
fiF Fae O TEAT FI——TFEH -
Jqe-—HY 20, 572 F fear W@
3,9 fF 11,000 B TEATY N F1TT
agi faar m@m & 1 WX T Y
At g, Sofrag s § Fer
¥qz & frd A & T w1 A g
g A, @Iy Af wgd a)
Yag w9a Wi F GE? I
dam g ? owE OF W EAC
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F %% g, TF TEaA F foaAr
FR faar smar § 9T UF g
TEATd #1 AE fear qEv g ar
FFTH Afg sgae i@y ?

SHRI I. K. GUJRAL: My hon.
friend might understand that the
policy of Government, so far as news
print is concerned, is not equal dis-~
tribution but equitable distribution.
If some bigger newspaper has a big-
ger consumption, naturally, we have
to give it more. But I can say with
confidence—I hope imy hon. friend
appreciates it—that the Government's
policy is very much biased in favour
of small and medium newspapers, and
we are trying our best to give ussis-
tance to them to grow.

SHRI ANANTRAO PATIL: This
question of newsprint is very vital
and important as far as small and
medium-sized newspapers are con-
cerned. We have to deal with diffe-
rent Ministries. The recommendation
for licence is made by the Registrar
cf Newspapers and the licences are
issued by the Chief Controller of Im-
ports and Exports. Let me quote just
one instance of my own case. The
import policy was declared in April-
May, and the recommendation of the
Registrar of Newspapers for the
various newspapers was made in May
or June. Still, we have not reccived
our import licences. In view of this,
it is very difficult to carry on the
newspaper publishing business, parti-
cularly in the case of the small news-
papers located in the mofussil areas.

As far as printing machinery is
concerned, we have to go from the
Finance Ministry to the Commerce
Ministry and to the Information and
Broadcasting Ministry For the last
six ntonths, my application has been
going from one Ministry to another.
In view of this, may I know from
the hon. Minister whether he is pre-
pared to think of having some ar-
rangement with the Registrar of
Newspapers to remove all these diffi-
culties ag far as the small and medium
newspapers are concerned?
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SHRI I. K. GUJRAL: I am in
sympathy with what my hon. friend
has said. If his particular paper has
been having some difficulty, I shall
look into it. As I have mentioned
in my reply, the applications for
Printing machinery go to the Chief
Controller of Imports and Exports
who obtaing the views of the Regis-
trar of Newspapers, places them be-
fore the Inter-departmental commit-
tee which finalises the licences. It is
difficult for us to be the final autho-
rity in this pecause the authority for
imports remains with the Ministry of
Foreign Trade and we cannot help
it. But I can assure my hon. friend
that if there is any difficulty in the
way of the newspapers. . . .

SHRI RANGA: He has put a gene-
ra] question and that should be re-
plied to.

SHRI ANANTRAO PATIL: My
complaint is not against the Registrar
of Newspapers. . .

SHRI RANGA: The question was
about simplification of the procedurc
so as to reduce or minimise the delay.

SHRI I. K. GUJRAL: So far as 1
have been able to check up the pro-
cedure, I think it is very simple. But
now that it has been brought to my
notice, I will definitely look into it.

SHRI UMANATH: How long are
Government going to continue the
policy of reliance on import, even
though a part, of cur newsprint re-
quirements, because processes have
been found in our country by which
newsprint can be made from baggase
which is available in plenty here but
a lot of which is going waste today?
Newsprint machinery can also be pro-
duced in HEC, Ranchi, where there is
a lot of idle capacity at present. Have
Government any programme of
achieving  self-sufficiency in both
these respects?

SHRI I. K. GUJRAL: Government
are very keen that indigenous manu-
facture should be stepped up. Fortu-
nately, Nepa has stepped up its capa-
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city considerably and we hope in
the course of new year, production
will go up about 70.000 tonnes. At
the moment, they have a production
of about 45,000 tonnes but they are
‘targeting for an expansion of 70,000
tonnes by next year. Some new
plants are also under consideration,
one in Himachal Pradesh and the
other in Kerala. Some other projects
are als being examined. We are very
keen that as soon as possible we
should become self-sufficient in news-
print.

ot 7y famd . wemw wEE,
# ot wgew & S =mgan § fv oA
FA T AT G A Gqer fFar @
T ATE AT ¥ wig & wraien
S F S I FT 7T F) IT FT ADT
wfer TR W #Y aTe Wi Efear
Tifre faar s SR A0 A% ArsEEw
FOE HEW F g R KG9 ?

AT T O A =R AA
(st T FEw fag) : wTEE
g #gi fF A = W E? w9
gl haar g W fFaw fRar ?

it 7 famd . waEw AW EY
@R A a1 o= w9 wgi g
FWETE T & AN AW E |
FTIER AT RFWQE, =i farfamra
F fa@ W W F@ & av
RIS AT 9 F § I8 HHA AGt
A F ) Gy B A @R ¥ OX
e 68 ST A @@ F wraT

HeqR WG ;. HWAA I
FR feoqoiy F ey garw AH TEAT
YqEd T T

UT WY aXEr ;A AT W,
AT ARG T AW A wF A

fag &1
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st W ArEw fag o AT T
T aFIE e qenfa i #
w7 W AT g

st owy fmd s oERER
areww o ife mfw s S
TR Wy

=t 7w AEw fog : a® @€
AFTH Y, a8 T ?

st <fx wa: wm ¥ faw i o
T ?

=t qeg weEw fag 0 wE mm
T EW S o AE FRn @z
Y FaET TFAE |

= WFR TG qT 3F L f
TS g7 ¥ qAfe & awr ¥ gameg
T IITATA AT HT TG FT @7
2 Sfe =fie &3 ) 9o #33 &
arr-ary & HA AEET ¥ A8 qH
|7g N {5 1S AR AFA IS 3 S WAy
9B & qETARYA § I B wiigw
ferf gat w=at 731 & v 73 Mrfmm
ATFEY T HAT IIT FT g ar 0F
B AR fI9 F gwmgReEr & fag
F1E QY s3T=AT A7 T FUTAT 7 Frwra
w0 oy & 97 #1 @& fafa
Frer graT § #IX faAr fodr @ae
F faer w3 7

st go Fo NWH : IW F fay
S srEd wA g
S O wge § 3T F AEEq
WA FEW T & AR AR T8
ag A ®e  gfew Fm ¥
wfg  =afye #r @ & F
#1399 A AW &gET /7 F fag
W owg adE A9 @ Efe ag-
a3 Tl § ggodTodTo AT aTH ¥ ET-
9™ 39 § fag @ ag arfe w9
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AT, T gife & garar 7 Igae
wg # ot Mrem FY arf agi ¥ v
R aat # gAive faw 7F Ak
% @ fow mar feeelt & mmaw
FATHE FTFleT T AATIZ | I FGAX
forw qfar #1 & ¥ & ¥ ~ufie
w1 FIeT fae a& |

) g AT FHATT | WL W,
# oo gy Heft wEIT AT AT
g 5 ag 973 9399 woma a7 &
¥% foaar #rer sar @7 fawar &
IH ¥ I Tgw T WET Hw
¥ B gaET A ® 39 8F € ok
g 7g & f5 912 FATaTC O arer famr
1% ¥ fau g g1 w@are 78 Jar
TEFAE AL FT T FT A 7 AR
AT € AT AT FF A F BEAIT
A ? gE Jw A qg @ R A
aga g waT F ATy faarar
¥ guTaTe 09 o fF W F 7T Bqy
g ¥ forgw ar dfgarz & @A
ugt & TS FS FT AT fawar
§ JaR ageiw HAT A FAA
&g e FrETEr 39 § 937 v arfged
FgT & 1977 4% BT FX gt A1 § Afepey
I¥ g TG BT §AT FIR & § AR
IEF A Y T I FAT T4 AR
fFe I¥ =% F a9 & 7 "l WRREw
A g7 AT TFT F IWR |

=it go Fo AN : gAIR ANeq F 51T
s ars G g At & fF FE mEE
T TT AT FIH FL TR AT I F
=i, Qe forat ST € 1 9% Horar
g s fafe § s gar
AT gAT & 1 fF wEai § qeasd
¥ ST i $4T & 7K 98 dgar
¢ f& 98 it afse #v wer far mn
Iy SR g fear a1 ag AR
e &Y fovaan foat | o #1E g9 frew
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F¥ forsras gare Afeq & g £
et waaT arr 7 FTFEMT a7
AR gt & T fomr AT SEEr
Fr=1 F12 foar s & A asw qwAd
ax gfea 1 gf7 faar smar 21

t gEFR T AT [ W gE A
F @ TG AT | FF § aga I
HTeT # Arfged aEf F IO 9T By FX
FgT AT § AT 39 7g ATy fa=re-
g0 @A At femed 7K ifgge @
9@ I UG HT BT GHT FALRY & AR
39 F T 9T 4T BT A9 & A BT
I 5F § 397 § g9 a1 A AT WG
T F1E s 74Y faar g1

WEOR AW IA AT I F AqQ
ST TTT FERISE T FIA & | T T |

Demand by Delhi State Bank Emplo-
yees’ Federation for Extension of
Aiyar Award Operation

*662. SHRI MUHAMMAD SHE-
RIFF: Wil] the Minister of LABOUR
AND REHABILITATION be pleased
to state:

(a) whether a deputation of the
Delhi State Bank Employees’ Federa-
tion met him in connection with the
extension of the Aiyar Award opera-
tion for one year; and

(b) the nature of talks he had with
the deputationists and the assurance
given to them?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT  AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
It was a deputation of the All India
Reserve Bank Employees Association
that met Minister for Labour  and
Rehabilitation on the 4th April, 1969.

(b) They were asked to submit a
memorandum on  specific issues 1e-
quiring solution. They were assured
that the memorandum would be exa-
mined.
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SHRI MUHAMMAD SHERIFF:
May I know whether any specified
time-limit was given to submit the
memorandum?

SHRI BHAGWAT JHA AZAD: No;
it is not a  question of giving any
time-limit for this memorandvm. They
have given a memorandum in which
they have raised certain issues. Since
this relates to the arbitrator’s award
between the Reserve Bank and its
empaoyees, we have referred it to
the Finance Ministry who, ir their
turn, have written to the Reserve
Bank about redressing their grievan-
ces.

SHRI SHRI CHAND GOYAL: One
of the problems facing the bank em-
ployees is that they are not confirm-
ed even after three or four years of
their having served in a temporary
capacity. I want to know what the
Government is going to do in this
respect so that the temporary emplo-
yees are not to remain in a temporary
capacity for 3 long time,

SHRI BHAGWAT JHA AZAD: 1
am sorry that this supplementary does
not relate to this question.

Committee for Estimating Employ-
ment Opportunities

*663. SHRI BHOGENDRA JHA:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether the Committee set up
by the Planning Commission to esti-
mate employment needs and recom-
mend ways and means to boost em-
ployment opportunities has submitted
its report;

(b) if so, the main recommenda-
tions made in the report; and

(¢) the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI BHAGWAT JHA AZAD):
(a) No.

(b) and (c). Do not arise.
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it WWE AT mWegw AgIEd,
AT AF ATHAT AR & FI qAY
g7 sfqdzq sT AT § v H A FT
g ¥'a’ags o fzar o foew
36 qIF ¥ ATHITIE AT FWET 4T
f& ey IO w1 39 =&AT ¥
T EE F AT 1 FED AR 4T
g\ o fo saaraq a3l 39 e
ag QAT FN w5 5@ wgA AdY &
T3 7g T T1a7 AE E AT 14T AT
2 & a1 I3 F1 oA AT
zafay @ waew § s ag e
T FHIA qFGAT AT <FT F SEAT
A AT 99ITTE AT F g T
FFT FT AT F1 T Ffagalv
FHF & fq0 A7FTY #77 A1 F1HA1G
g FTE e 7

=t WARER W1 OATE . JIaAE
aeFn FT A9 AT {F T F #gaw
F1 gAa Ama arr afafs q 3
yoAT afqdan wega FTfargdr 9w
1 #q sarw ¥ fearfr sewr foad
ol % Ag o g zafag @@y
¥ F R AT E Y agHAG g AT
aTFT G gAY AT ATFZ AT AT
gt gsar & €

W wEed ¢ aAd FY faiE &
XK gAOIA F ISTIATAT 81 T A
Fg fear fF gawr frod wft &%
aErmg 2

ot WWE 6 JU g WA
afafy # i & & X & gt a1
AR gaa & @arfag T fzar
g

weaw wgEy ¢ FawA fae ¥
oA g F AIH I W 9T
¥ guwi 3q7 wArwgrRey A % few

g
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RUR R CEc O
/T FT 30 AN & 7@ f2a1)

TR RGET T8 q qUGH AN
ar | A aF=T gAerIw O, I
7 oagi .

oft WE Wy ;&Y Ay sesa fear
a1, IFT gHeHT FT g A G &)

W WENW © AT 21T T
F aix ¥ #are qfedr

ot W w5 fedr adew
987 § 1 14T Ga-aq T F AT
T dard ) wx @y afafy w7 wf5-
FITATATET ar T w1aT Y, AfFT qTHIX
F ATAY W& ¥ 1 3 AATH 74T L,
F0 AT W a7 AEY FaeT AR ?
MR. SPEAKER: The question is
very specific—whether the Committee
set up by the Planning Commis-

sion....has submitted its report. The
Minister says “No”,

oft Wrtex |y - AfF 9 § A IE-
a§ta Fre@T F fqT) 99 AT a9ty
# gaafag goadl & qgara T
gl & 1 AT T AIET JATL QW
g0 § Sraar  wrgarg fvosw
ITET § HF! FAFE F A a1 TR
T fAq e Zarad) ? ag Iawnd a9
AT AT BT JA |

MR. SPEAKER: I am sorry that
question does not arise out of this.

= WA AT qA ATTRT FIEAT
arfgq 1 a8 9e7 Io-afafa ¥ afadew
FAIXH &1 90N guadfy A9 §
W IFT & FAFW FfAqar @
4 F fag

weaH WER ¢ a¥) A AT & )
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You have asked whether the recom-
mendations have been submitted or
not, He says “No”. So, I am sorry,
I cannot allow other questions about
it.

=Y W A S ggeT qaTe Ha
AERT AT FT 17, 37 fAw §F sreAr
argar gfx swafafa Fgaarufyaq

N v

wq aF 3108 faar My ITqe 3w
FAN FATAEAT 3 FATIA F oA
7 72 faees fear rd ? gwk
g1 wma g7 @il waaend |

ft WA WY WoNT 37 FAE FY
3% qiw ¢ g aAM E AT IRA
Tg ¥ 2fF swara & femae axwag
gt fogid & €99

S wEAT AT 3w F FAIAmL
g faady @z 7@ 21 9gd 50 w1g
AIAT g 37 37T 1 & q@AT AT
fe WA H T ITAMTE AT -
QEATAE AR § ITFT FEdr AT
fFa a%g & wiqw F001? 741 ag AiFi
# oy A0 ST E gHHT AT FAAT
fead S FAINT § a1 HE A9
T ATA FreT-TRATYLT § THART ATAY
Ffag ag agr ardaraim ¢

At WIE W1 AT SHARL(F

aa ggatg wE) 2f% AW H 5w awm
fray F0wmT § 1 afex g@ERd F
aree 999 ag 2 fF I A geaAr
s & g AgrEET arE el
F g1 #ifs sEiv gdE dwadig
AT ¥ zq mgew Frww fwarar
3IA YA @9 AR (FIGiH
@l giaz ot far g agém a @
agr | ag affs AsT-qrargs M3
FAQETATIT FY GOOTI91 77T £1 SH A3 T
H AS-q3qTA FIAT |

SHRI S. KUNDU: It would have
been quite fair for the Minister to say
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“we are incompetent to answer this
question”. I want one clarification.
This Ministry is charged with provid-
ing employment in the country; but
it deals only with employment ex-
changes. We have submitted a meme-
randum to the Prime Minister where
one of the demands was the co-ordi-
nation of all the employment depart-
ments under one Ministry.

MR. SPEAKER: How is it relevant
to this question?

" SHRI S. KUNDU: T will point out
in a minute how it is relevant. The
Dantewala Committee cannot function
effectively unless a clear picture of
the unemployment prevalent is beicre
it, and that picture would be avail-
able only when the departments are
co-ordinated under one Minisiry.
This Ministry is concerned itself with
employment exchanges; the Home
Ministry with manpower resources and
the Planning Commission with policy
matters and projections. The report
of the Dantewala Committee, which
would come, would be based cn the

needs of the time. Therefore ‘hese
various departments have to be to-
ordinated by one ministry. What

specific steps have they taken to co-
ordinate all these departments in one
ministry?

MR. SPEAKER: This question re-
lates only to the submission of ihe
report by the committee set up by the
Planning Commission. I really fail to
understand how this questicn is re-
levant.

SHRI S. KUNDU: Sir, perhaps you
could not get me.

MR. SPEAKER: I will never get
you. I only wish he could reply to
whatever you are saying. If he cculd
reply to it, I would welcome it.

SHRI BHAGWAT JHA AZAD: Sir,
as you have rightly said, this is a
question of policy and how this can
arise out of this question. It s true
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that we are dealing with employment
exchanges; but the question of em-
ployment in the country does not con-
cern one ministry and it is the ques-
tion of the toning up of the general
economy of the country and generat-
ing more employment, How vcan I
reply to that question?

SHRI S. KUNDU: What steps are
you taking to co-ordinate?

wEOR AEEq WA & @A §
o wuer 31 fogle g g ar =Y 1wy
agrey T &g fwadt | few amAe
qEE AN | AR AN 7 |
So much time has been taken on ques-

tions which do not arise out of this.
Next question, Shri Bharati.

SHRI S. KUNDU: Thereforc these
questions should be directed tc  the
Home Ministry or the Planning Com-
mission. Why should this Ministry
which deals with employment ex-
changes stand up here to answer
them?

oy amar fag ¢ F W T ¥
ST ATEAT g fF e Agman &
far T sifow # @ oo A &
e Ig OF T UEKF TG RE I
g e s o T AN AW
q #1% #faetwa frar & fF e
100 HXEEr 9¥ fefiome T+ fx
WRE | Tg A TaHAE FT FGIE AT
faerr waTerg &7 fEo oY g€ fed)-
TR § 7 AT @ & |
T gL e qR AT F7 AT
| @ W T@ER A § a9 9%
FgAr & fo qanfeEr = wnfedt ¢
F w1 wrgar g e g€ fedome
FofEr & § saF  foar g@rd
i FE oy g @) 9y &6
et F & fwoswoaw A g@R R
FR g a1 A1 | W q9 X qg
s AT & oar q@Y )
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MR. SPEAKER: I am sorry, I can-
not allow it,

SHRI D. N. TIWARY: Siv, all the
four questioners have been from the
Opposition and no Member from the
Congress has been given a chance to
ask a question.

MR. SPEAKER: I am sorry, there
was no possibility of supplementaxy_
questions. I have disallowed the
supplementary questions. There 1isno
need of any further questions, I have
already called another hon. Member.

SHRI SURENDRANATH DW:VE-
DY: Sir, you must realise our diffi-
culty also. This question relates to
the estimate of unemployment in the
country If it goes to the Labour
Ministry who are not concerneq with
that problem and we do not get any
answer, you must come to our pro-
tection. When a question is put and
sent for answer to a Ministry which
has nothing to do with it, how do we
get an answer?

MR. SPEAKER: I will look into it.

SHRI S. KUNDU: Therefore you
would kindly direct this question to
the proper ministry?

MR. SPEAKER: I will try to look
into thjs question, but so far as the
answer is concerned, the report is not
there and if this had been directed
to any other ministry they also would
have said the same thing.

R TR ATE FATH ® AR F WA
*664. st wgrerw fag  wweEt ¢

T @ 9T §fw qe qg |
CF FW fFowrd w67 IT T
FUTH FART & T ¥ F7 q6
wrew (i g 3T WY g@ g™
¥ oy gF A@fAIT @F F FIT

Frow g ?

THE MINISTER OF STATE IN THE
MINISTRY GF FOOD, AGRICUL-

TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
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ANNASAHIB SHINDE): The requir-
ed information is given in Statement
which i5 placed on the Table of the
Sabha.

Statement

In a normal cotton season, the coun-
try is now almost self-sufficient in
respect of cotton staplings upto 1-1]
16”. With regard to higher staple
length of 1-1/16” to 1-3|16”, the im-
port is expected to be brought down
to the level of 1.5 lakh bales by 1973-
74 by increasing internal production
of suitable varieties of such staple
length. However, the import of extra
long staple cotton of 1-3/16” and
above would be necessary to the rre-
sent extent of about 3 lakh bales, be-
cause no variety of equivalent gquality
and spinning value is expected to be
in commercial production within the
country during the next 3 or 4 years.

Although the production of cotton
has been nearly doubled i.e. from 28.74
lakh bales in 1950-51 to 52.62 lakh
bales in 1967-68, it has not been pos-
sible to achieve self-sufficicncy be-
cause the rate of increased production
was outpaced by the rate of consump-
tion of raw cotton, chiefly due to the
rise in demand.

Research Scientists are doing their
best to evolve varieties which have
to be imported.

=it wgrers fag e g AT # AT
wd gy f5 197374 ¥ st S

qE A T W FT FI AL A
sy gF g9 A wr dEw g fE

B2 I I HITH 3T GHE 7 GIHEC

IS ATZT AT @Y § W qE W A

FaTs @ A1 aTOF  FAS &l

¥ 99 g SqTRT AT fAemr &
far Sg#Y g sgAT =« 9T @

§ TERF T TAF FA A

g fog & B W A 9w F ;99
@A To 9T W gH W W@ ey
YT ALY 7 AT 9F 7

SHRI ANNASAHIB SHINDE: The
textile industry is an old-established
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industry ang different types of textile
material is required. Naturally, the
cotton having different staoles is re-
quired. As far as the export of short-
staple cotton is concerned. 1 do not
think he should have any objection.
But in order to meet the needs of the
existing  jndustry, the long-staple
cotton is also necessary. I do not
think it will be practicable ta reduce
the demand Dbecause the existing
capacity is already there as far as the
long-staple cotton is concerned.

=t wgTo g W Hat wEea
F o € 5 adw F9T Fr ;O
qerd A 9T @wAr & W ag ag
AT ST @rE ) oww Jma & fF
T W A Fure fas wEr qfw #
40 T AT AFAT § wgr qrfew AdY
gt ok i faur ® g4 g
3 ferag ag gfmr =1+
feemr &1 &9 & avgwda g W
qesyfa # v W 7 F9w IS gAA
I & oy e 7R e
fraw ¥ SvgF wRw § fergeam ®
oRT g wame § g
FLEFT | TG RIS AT FT FANTH
gt &1 9 T qunmw § 0 &
I W g fEowr owwa wa
W A w9 F ol wE e S
faams & w19 Aot #3F FArar g anfw
oTT FgAT g€ SSET #1 WU
AT I qE 7

SHRI ANNASAHIB SHINDE: It is
a suggestion for action. But ulready
there is a programme in Gujarat,
Maharashtra, Madhya Pradesh, An-
dhra Pradesh, Mysore and Tamii Nadu
for increasing the production of 3.35
lakh bales during the Fourth Plan.

SHRI S. R. DAMANI: The Govern-
ment has recently developed many
high-yielding seeds. May I know
what steps are being taken to intro-
duce and popularige those seeds so
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that .the country can become self-
sufficient in long-staple cotton?

SHRI ANNASAHIB SHINDE: As
I was explaining, in the States of
which I mentioned the names, we
have planned to increase the produc-
tion of long-staple cotton to the tune
of 3.35 lakh bales. The only difficulty
in Indian conditions is that irrigzation
percentage of cotton is low. RBecause
of that, there are some difficulties. If
the irrigation percentage increases,
naturally, the necessary quantity of
long-staple cotton can possibly be
grown in our country.

SHRI R. K. BIRLA: Sir, the ques-
tion being very important, I would
request you to kindly allow me to
make some introductory remarks to
which you are objecting.

MR. SPEAKER: No please; ask
your supplementary only.

SHRI R. K. BIRLA: The cotton
which js grown in our couniry takes
away the food production of which
we are short. I would, therefore, iike
to know from the hon. Minister if he
is very seriously thinking that the
man-made fibre industry in the coun-
try should be encouraged. In the
whole world, the man-made fibre in-
dustry is progressing. The cotton of
all sjzes, whether long-fihre cotton
or short-fibre cotton, can be repiaced
with the man-made fibre. The man-
made industry can produce the fibre
of the right type of micron and length.

I want to put a very straight-for-
ward question to the Government:
Why are they unnecessarily utilising
the lands on which we can grow the
cereals of which we are short? Why
should we not encourage the man-
made fibre industry? I repeat we
can produce the right type of micron
and length which is required by the
industry.

SHRI ANNASAHIB SHINDE: I do
not at all agree with the hon. Mem-
ber when he says that unnecessarily
the land is being utilised for growing
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cotton. I think, under Indian condj
tions, it is necessary.

st W gwtn aw: fa sqa
% zgam § foasew &Y 9&qT 9% ’@“r

#1717z 79 2 {5 ar@ad & 9
F1 Jarew wfqa wHz gax I #Y
e qgT FH F A TAR FAOT X
Exmersd faew ®t ast arfa g1 @
£? § ST =mgan g 5 ggw &+
gUTH [T FIH FT IATRA  FAL
R F g AN F oy qaq¥e @
W1$‘{'{€T%7

SHRI ANNASAHIB SHINDE: It
would not be right to say that pro-
ductjon in our country is not :increas-
ing. It is a different thing that it is
not increasing at a rate at which our
requirements are growing. For ins-
tance, in 1950-51 our cotton produc-
tion was 28.74 million bales while in
1967-68 we have a production of 55.62
million bales. The production is de-
finitely increasing. But it 1s true,
as the hon. Member pointed out, that
the per acre yields in India are very
low. Recently I had some occasion to
see the cotton in some other countries
where per acre yields are very high;
I found that almost 80 or 90 or cven
hundred per cent of the cotton-grow-
ing areas in those countries where
the yields are very high were irrigat-
ed while in our country only 15 per
cent are irrigated and 85 per cent are
unirrigated.

st wW gFTM an. ¥ q9TT
ag a1 i fegoow o W & a7 <Y
g IgW | W IO F IERA
ot a8 @R 7 I Iax Ag =wrar
2
SHRI ANNASAHIB SHINDE; I
have already repliedq to that.
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=t gEm I AT T H FTAR
R W A YT IO F AT A7
A Ida ada? a3
ag IR I It 2 | § SArAar aregar g
fo @ F o T TR ATTAN 2
foe® sareT & ST R X A w9
frpam & fgT AR s TR 773 &
o7 g9 SN |

SHRI ANNASAHIB SHINDE: I do
not think that it will be vossible to

completely  stop the imports,
but our effort is to reduce the
imports. At the current level

it is 7 to 8 lakh bales, and by the end
of the Fourth Plan the import re-
qujrement may be at g level of 4 to
5 lakh bales.

it Ay fowd  § oF swEEaT Ak
Mifaca 1 g9 IoTAT ATRAT F 1 T
e fF & ggaart F%  a1g SetaT
A W A1 HAT A" faR gt
TERH 7% ward £ 7 uF @
aRus T W FE g AT g
Trfg? | AT IEHIRER I T4 )
AT &7

st TR fag 0 W St wk
H9FT AT 1 AT AT FH @
9§ F @

=t wgfemd :
qagr g g |

MR. SPEAKER: Anything that
happened outside the House should

g« & wE

not necessarily reflect here. I am
very sorry.
ot we fagrd awddy : § awx

qEAFY § 1| TP CF WAFT 8 |

woOW R AR AT §e S
X Ffew =g 3 for fawd w0
SEE AT |
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Sugar Production during Fourth Plan

\/“665. SHRI MADHU LIMAYE: Will
the Minister of FOOD AND AGRI-
CULTUE be pleased to state:

(a) whether any new capacity has
been sanctioned for sugar production
in the Fourth Plan period;

(b) if so, how much;

(c) the break-up in terms of pri-
vate sector and cooperative sector,
State-wise; and

(d) the estimated yearly produc-
tion of sugar in the next five years?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI

ANNASAHIB SHINDE): (a) Yes,
Sir.
(b) 8.36 lakh tonnes of annual

sugar production capacity.

(c) and (d). 6.30 lakh tonnes in
the cooperative sector and 2.06 lakh
tonnes in the joint stock sector as
given in the statement laid on the
table of the Sabha.

Statement

STATEMENT SHOWING THE
STATEWISE BREAK-UP OF 630
LAKH TONNES IN THE COOPERA-
TIVE SECTOR AND 206 LAKH
TONNES IN THE JOINT STOCK
SECTOR.

State Coop, Joint stock Total

Maharashtra 3'59 3'59
Gujarat 1°14 1°14
Mysore 082 113 164
Tamil Nandu 044 0°33 077
Andbra Pradesh o019  0°'32 o-s1
Uttar Pradesh 0°42 0°13 094
Bihar 013 0°13
Punjab 0°04 0°04
ToTAL : 630 2-06 8-36
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The estimated production of sugar
during the next 5 years if sufficient
sugarcane is available to sugar facto-
ries might be as under:

1969-70 39 lakh tonnes
1970-71 41 I
1971-72 43 3 2
1972-73 45 > EE]
1973-74 47 5

sty famg: s feaml B 5w
9T 19 T 79 faar 91 @1 R w4 5w
Hay § ag @y 4 ] f5 freml A
St g™ A FT quw W femm oar
IR QU @ fear o wr & Ak
ag am frami 1 ad far sr @
g7 afzgi, A sas ww dFT TR
FTIARA  FEAT AN AR FAT aq«
oS S qew § IR FOET

SHRI ANNASAHIB SHINDE: I do
not think that the production is likely
to go down because last year the pro-
duction has increased from 22 lakh
tonneg to almost 30 to 35 lakh tonnes.

Stag fowd - § 1 9 daER A
T FGIE |

SHRI ANNASAHIB SHINDE: Even
in regard to production of sugarcane,
our tentative reports indicate that the
acreage in all important sugarcane-
growing States is increasing.

/ﬂ\ﬂqf@wﬁ:ﬁ"tmﬁm
e T8 § ) o oA feaml o#y
™ W T WA ¥ Fo—ag
D owwar 2 froTw oaw o
¥ ST 9T w7 T F—AFT wr
(g F qE A I AS TG E
F? Qrgwar v gy atw A ET
IATEA 7 T §Y, AT FT Ay €
aFar § 3% framt 1 sfaa am agf
fat €\ &7 AW A T AW § fag
A (FTE ! FHWA 98 WE
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fo o arr awt ¥ w9 #7 I@TEm
9T FT AU § T T § W W
g At SEa for oo wr wWRE?

SHRI ANNASAHIB SHINDE: I
would be very specific in this that
there is no fear that the cane acreage
or production is likely to go down.
In fact, in the statement I have al-
ready mentioned the likely trend in
production in the next four or five
years. We expect that next year
the production may go up to 39 lakh
tonnes and by the end of the Fourth
Plan the production may reach even
47 lakh tonnes.

st g fowd ;. gaT WY WEEw
FaET fF w1 arer a6t § a1 W
¥ 7 Ay AT A — q9 F W
T W@ JE TR 38 J97 FFaray
w1 feqar ag fRem 2 ?

SHRI ANNASAHIB SHINDE: As
far as the minimum prices are con-
cerned, they have already been an-
nounced and notified and hon, Mem-
ber must be aware of it.

=Y wy fomd 99 mAEr A
farwgra

SHRI ANNASAHIB SHINDE: As
far as the last year’s production is
concerned, the position is fairly well-
know to the House and the hon.
Members and I do not think I should
be in a position to add to the in-
formation which the House is already
in possession of.

it g0 Ao foramdt : 1T TreEE
§ fawr i 1 age o R
g 1 Rw ¥ qt-aga & dwefat

WIS S F fay #E wv &
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wr g fom A A e §
e o ¥ wrewm w2 W@ ¥
afg g, A1 § F1T FT &7 TAT hae—
faat &, fom #1 a3 wee w0
9g #ee fFaer gof 7

SHRI ANNASAHIB SHINDE: As
far as the recoveries are concerned,
recoveries can be low because of two
factors. If the sugar content in the
sugar cane itself is low, the recovery
will be low. So the quality of cane
is one of the important factors,

Secondly, I also concede the point
of the hon. Member. If the machinery
is outdated and old, then again it
affects -to some extent the recovery
of sugar from the sugarcane, From
that angle the problem of sugar in-
dustry is important. The Govern-
ment is well aware of the problems
of the sugar industry, particularly in
the northern States and there was a
Committee which went into the pro-
blem of modernisation of the sugar
industry. 1 think the sugar industry
should find the resources for
modernising the industry from insti-
tutions which provide long term
finance and Government would be
prepared to recommend on merit such
cases which are fit for recommenda-
tion for long-term finance.

SHRI V. KRISHNAMOORTHI: In
spite of the increased production of
sugar in this country for the current
year, the fact remains that the hon.
Food Minister, Shri Jagjiwan Ram
promised in this House that he will
see that every sugarcane grower in
this country will get a minimum of
Rs. 100 per tonne of sugarcane, but
we have got only Rs. 73 per tonne
and of late we have been paid Rs. 44
FOR factory. That means Rs. 2 per
quintal of sugarcane. . That shows
that the Government of India is not
helping the sugarcane growers in
some parts of the country. In Tamil-
nadu there are more than 2 lakhs
tonnes of sugacane perishing with-
out any factory coming forward to
crush even at rate of Rs. 2 per
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quintal. That shows they have not
increased the capacity of the mills
which the Tamilnadu Government
wanted, They are crushing the
kishan and they  are crushing the
sugar cane. They are making pro-
mises in the Lok Sabha but they are
not at all implementing their pro-
mises, I want to know from the hon.
Minister for Agriculture whether the
Tamilnadu Governmment have approa-
ched the Government for licensing of
3 co-operative sugar mills with a
capacity of 3.49 lakhs tonnes. Why
have you not given any licence to
Tamilnadu State when they are seck-
ing it for the last two years?

SHR] ANNASAHIB SHINDE:
have granted licence to
also.

We
Tamilnadu

SHRI V.
They wanted 3 new licences.
is still pending,

SHRI ANNASAHIB SHINDE: 2
cases have already been sanctioned.
One case is already under active con-
sideration. 5 cases of expansion have
already been cleared.

KRISHNAMOORTHI:
That

SHRI RANGA: He has made a
very serious complaint. Contrary to
the assurance given by the' Food
Minister that Rs. 100 per tonne would
be assured not even Rs, 40 is being
given.

SHR1 V. KRISHNAMOORTHI:
Not even Rs. 20 per tonne of sugar-
cane.

THE MINISTER OF FOOD AND
AGRICULTURE (SHRI JAGJIWAN
RAM): What I have said is this. In
the areas where the gugar faetories
had not started for long  periods—
and that was mostly in northern
India—the cane-growers were virtu-
ally on a strike. I had said that the
price should be Rs, 10 and it by
paying Rs. 10 the sugar industry faces
any loss the Government will deter-
mine how to compensate this. By and
large the sugar industry has paid
Rs. 10.
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SHRI V. KRISHNAMOORTHI:
In Madras they have not said.

SHRI JAGJIWAN RAM: Please
have a little patience. 1 will take
notice of what you have said. It so
happened that the competition from
gur this year was not so intense as
it was last year with the result that
while normally the cane and those
areas which was not taken to the
sugar factories they. now wanted the
sugar factories to crush that. There
are some areas as the area about which
Mr. Krishnamoorthj referred to where
the sugar factories have not been
able to crush that and some instances
have come to notice where they have
offered lower price because it was
late and recovery was very much be-
low normal. I  know of certain
cases where recovery is 4 per cent
and still the factories have crushed
it and T can’t ask the factory to pay
Rs. 10 where the recovery is 4 per
cent.

SHRI NITIRAJ SINGH CHAU-
DHARY: The hon Minister has con-
ceded that the sugar recovery in
factories where the machines are worn
out is much less than in other facto-
ries. We have begun growing beet
and the sugar recovery from beet is
much more than from sugarcane. May
I know from the Government if the
new factories would be compelled to
have arrangement both for crushing
sugar beet and sugar cane so that
sugar recovery is -proper?

SHRI ANNASAHIB SHINDE: We
are already having some experiments
in this direction. Not much modifica-
tion in the machinery will be requir-
ed, If adequate quantity is available
it would be feasible to do that.

SHRI S. K. TAPURIAH: Mr.
Shinde has said that he was sure that
increased production in past years
will not have any impact on the price
of sugarcane showing downward
trend. T am sure, perhaps more sure,
that he will be proved wrong. The
increasing production and carry over
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of stocks will definitely affect the
prices of sugarcane and thereby de-
termine the acreage under cultiva-
tion. What steps are Government
taking to increase the export of sugar
so that the carry-over stocks are not
at a high level and do not decrease
the prices of sugarcane and decrease
the area under cultivation?

SHR] ANNASAHIB SHINDE: As
far as the fears expressed by the hon.
Member that the sugarcane prices
may be depressed too much are con-
cerned, I do not think that those
fears have any foundation, because we
have deciared the minimum prices
and to pay anything less than the
minimum price prescribed is a crimi-
nal offence.

SHRI M. V. KRISHNAPPA: This
is the first time that I am rising to
put a question after nearly two and
a half years. So, kindly allow me to
ask a supplementary question.

SOME HON, MEMBERS rose—

MR. SPEAKER: This question
about sugar and sugarcane prices is
raised here very often, and a large
number of Members are very anxi-
ous to ask questions, supplementary
questions, and then we have half-an-
hour discussions also. I would like
that since this subject is so impor-
tant, rather than taking away the
whole of the Question Hour on this
by way of supplementary questions,
the hon. Minister may have some dis-
cussion on this,

SHRI BISHWANATH ROY: 1
come from a State which has got the
largest number of sugar factories....

_MR. SPEAKER: Al the Members
come from sugarcane areas, but the
time at our disposal is very limited,

oft farraare T : g gaT qEY A T
19 TATT a7t T & g7 437 § ody
nferi & mar g 7T Aq & FUF qA
Y fad ...
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MR. SPEAKER: It is better to have
a debate on the subject rather than
ask more supplementary questions.

SHRI ANNASAHIB SHINDE: Let
me complete my reply to Shri S. K.
Tapuriah’s question. Our approach
has been to protect the interests of
the farmers, and to see that the far-
mers get a remunerative price, That
broadly is the position.

As far as exports are concerned, the
hon. Member is well aware how our
people suffered because of scarcity of
sugar during the last two or three
years. So, we must see that local
consumption receives priority before
we can consider foreign exports.

SHRI S. M, BANERJEE; 1 would
like to know whether it is a fact that
some of the sugar factories . . .

it TR fag : JAS &1 AT FF
¢ oarate T A @Aw: AT,
zagrf oAt gsmar o 7

Y o HYo TS : T M7 FT qaTA
7, f@ & gt Gy |

MR. SPEAKER: Does the hon.
Member agree to the proposition that
I should not call him on any other
subject except the subject of kisans?
Does he agree to it? What is this
objection that he is raising?

wft Toreie fag © & FEAAT < FT aTr
RN, AT T qF TV B

SHRI S. M. BANERJEE: May 1
know it is within the knowledge of the
hon, Minister that some of the sugar
factories both in UP and in North
Bihar have been mismanaged, and if
so, the number of such mills which
have been taken over and the num-
ber which is being taken over? May
I know whether in the case of the
Samastipur factory which has been
taken over, and the period for which
exprise in November, 1969, the period
will be extended for another five
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years so that the employees do not
suffer?

SHRI ANNASAHIB SHINDE: I
would require notice.

SHRI RANDHIR SINGH rose—

SHRI BISHWANATH ROY: I
come from a State which has the
largest number of sugar factories . . .

it Torei g - & s, AT Fow oA

A fag # fo w1o & ar g, 7w
I 1 AT A |

MR. SPEAKER: That is not

practice.
ppa.

the
Now, Shri M. V. Krishna-

SHRI M. V. KRISHNAPPA: The
hon, Minister Shri Annasahib Shinde
was saying that the production this
year had gone up to 3.4 or 3.5 million
tonnes, and it was likely to go up
next year to 3.9 million tonnes and
thus likely to reach the target. But
our experience during these last fifteen
years has been that the targets as fix-
ed by the planners are not kept up.
It depends upon the price of food-
grains or the alternative grains in
the country, If the prices of food-
grains go up, then there is a big shift
from cane cultivation to - foodgrains
cultivation. When we suffer from
marginal surpluses once in four years,
the sugar acreage goes down . . .

MR. SPEAKER: The hon. Member
has himself been a Minister. This is
not the way the question should be
put

SHRI M. V. KRISHNAPPA: May I
know whether Government are aware
that the targets fixeq in the Plan
cannot be kept up, unless a stable
price policy is followed in the case of
the other grains in the country?

SHRI ANNASAHIB SHINDE: The
hon. Member is well aware of the
problems of the sugar jndustry and
the sugarcane prices, and Govern-
ment will bear this aspect in mind.

SOME HON. MEMBERS rose—
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MR, SPEAKER: There are ag many
as 20 hon. Member who are repea-
tedly standing, but I cannot ask them
to speak at one and the same time.
Members should wait for their turn.

st For : rar #Y rend & ar
faerr @12 @ qral & Wy §F T &7
IATEA 29 9 AT § HIT F2 T AL
IR & MET A7 UF Fmreifen
QAT ¥ AT FT TF FTEET e
& forg arsdw &Y w0 &7 § AT 77
FY gTH A IF 7 gAdT Y fram &
qUE w1 & Ag QAT =g f e
& oY Wi ATE @ Aw 98 FF oAy H
o FT FT R E ?

SHRI ANNASAHIB SHINDE: I
am sorry to say that we did not re-
ceive any recommendation from the
Goa Government earlier . Only re-
cently we have received such reco-
mmendation and it is under considera-
tion.

SHRI NATH PAI: His question is
what will be the reply if one is re-
ceived. -

SHRI ANNASAHIB SHINDE: We
shall be very sympathetic.
sy mreErAe oY w5 wREw ¥
IaT & aama fx fagel ane o9 faamat
¥ gen® &Y qF §Y wEEw ¥ A W
faar fr el Y gg =% A & e
¥ fparat Y 31 91fer M sg & A%
F9 I 1 Y GrIT WO I TV EH
frume &30 | A1 § ag ST SR 7
i famer Tt o7 WA WY X A fa
A 7Y 7% 7w dRw s s ¥
T2 78 99 ¥ aTe ;AT ¥ NGOT FY TH
Tl 7A 3 & fe A1 T AT AT @AY
TR 7 foafa 7@ Saw O & o
agr &Y Sy 7 & ot # v A 8 7

g <o & s =rea € % o
fady ¥ FreaET<l #1579 Far frar § 37
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9T FYT AT AT 0 KL faq F
wu §a1 fegr mar &, ITF1qT €4T &
faera @ fadra €1 gar 330 7

SHR] ANNASAHIB SHINDE: As
far as the cane price is concerned, the
hon. Minister has already replied to
the question why those prices were
fixed and why it was not possible to
follow that in certain areas, and I do
mnot want to add to that.

ot wew fagrdt awed - qean
WEET, HATE T HTAT | 3@ 72 F 44

T ? g 54 97 fF naTy g1+ & o

FAT AT § FLH7 TF FT AR A (AT

AT fagr Fgv &1 8?7

SHRI JAGJIWAN RAM: Strictly
speaking, many of the questions
which are being raised are not quite
Televant to the main question. But
as we have made it clear, last year,
in view of special circumstances, I
made that announcement, and I have
‘also said that by and large the sugar
industry has paid that price . . .

oY T AT TF ATA qAT A

st AT T g, QI AY 3Y
EEELENERE cE i folEIE kL T
T 1T’ og A Aifew F% F w5 are
T A ST @ g ¥ ad w7 @
a1 7 fager arer a7 offegfg av 0 3 7
¥ 3T gy A wfwwry endt § @
oy foar § 1§25 3% N s @ ¥ s
8 faar & W 3w €1 T o s
o FY wTAR
- ofy s #Y PR § @ e
e ¥ A R & ow A oA
8t FoAtTT TR - F 557 T8 A9
F foq 78 @TT ¢RTE | TF TF FOOANR
F ar? ¥ 9T e qgeg F 97 51 w1
T FTAATGIATIAT AT & F AT
1937 (Ai) LS—3.
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WA S Y X a6 ZIuT WA F
foq 2t 5% -gmga A §,a8 A1 faaifea
w7 ¥ oifaq %7 feq m@r g

SHORT NOTICE QUESTION

Strike by Tea Plantation Labour in
West Bengal

-+
S. N, Q. 7. SHRIMATI ILA PAlL-
CHOUDHURI:
SHRI D. N. PATODIA:
SHRI TRIDIB KUMAR
CHAUDHURI:
SHRI RAGHUVIR SiNGH
SHASTRI:
SHRI SHRI CHAND
GOYAL:
Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether Government's atten-
tion has been drawn to the news-
paper reports that the Tea Plantation
Labour in West Bengal. following the
failure of the tripartite negotiations
due to the stiff attitude of the tea gar-
den owners, are reported to have de-
cided to go on an indefinite strike
from the 18th August, 1969, in sup-
port of their ten-point demands,
including an upward revision of the
minimum wages; and

(b) if so, the steps taken or pro-
posed to be taken to avert the strike?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHAUDHARY
RAM SEVAK): (a) and (b). The Tea
Plantation workers of West Bengal
presented a charter of tea demands +o
the managements and gave notice to
go on strike failing settlement. The
demands relate, inter alia, to restora-
tion of land-labour ratio as it existed
up to the year 1956 and setting up of
a wage fixation machinery at the
state leve] to revise the wage struc-
ture of workers in the industry. The
State Labour Commissioner held dis-
cussion with the parties on August 11,
1969. Subsequently, the State Labour
Minister also had talks with the
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employers’ representatives on August
14, 1969. These did not result in any
settlement and the workers went on
strike from August 18, 1969.

The matter falls in the State sphere
and the state authorities are seized of
the situation. We are in touch with
the State Labour Minister and will
use what goods offices we can for
resolving the dispute.

SHRI S. K. TAPURIAH: This is
an important subject. Where is the
Minister-in-charge.

MR. SPEAKER: Do not do it every
time.

SHRI S. M. BANERJEE: 1 seek
your guidance. Yesterday I had poin-
ted out that this particular short
notize question should be replied by
the Labour Minister. Shri Bhagat is
not here. You know that the West
Bengal Labour Minister has interven-
ed in this matter to bring about a set-
tlement. I would request you to di-
rect that the replies should be given
by at least the Labour Minister who
is present hare because this is an
industrial dispute,

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI HATHI):
I will reply.

MR. SPEAKER: It the Labour
Minister’s reply will satisfy him, I
have no objection. But this cannot
be made a precedent.

SHRIMATI ILA PALCHOUDHURI:
There should be a full-fledged discu-
ssion on this.

With regard to the 10-point demand
and man-land ratio, the workers want
75,000 workers taken in at this stage.
In the tea gardens, the Government
have been acquiring land that is not
present]ly under tea.  Where is the
expansion to come from if the land
from the tea gardens is acquired by
Government? So how can a promise
be given at this stage to employ
75,000 people?
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Secondly, the Labour Minister has
been pleased to say that if the em-
pioyers had taken the right step at
the right time the strike would have
been averied. I do not know if he
has said this but it is reported in the
papers . (Interruptions.) There
is a ten point programme which is
sought to be implemented by the em-
ployers. To enable them to imple-
ment that programme, two major
things need to be done by the Gov-
ernment: abolition of export duty on
tea and introduction of draw-back of
excise duty on exported tea. If these
things are done, some of the points
in the ten-point programme can be
implemented by the emplovers. Some
of the points in that programme had
already been conceded by the em-
ployers and if you allow me I shall
read the points conceded . . . (In-
terruptions.) Thirdlv, have the Gov-
ernment assessed the loss to our
foreign exchange earnings?  This is
the busiest season in tea gardens and
a loss every dayv of five lakh Kgs. bf
tea valued at Re. 30 lakhs is feared.
It is a conservative estimate. Some
of the ten points had already been
conceded. Will this be taken into
consideration and the loss to our
foreign exchange assessed? '

SHRI HATHI: The hon. Member
has quoted the reply given by me
in the Rajya Sabha that if the em-
ployers had taken the right step at
the right time, the strike would have
been averted. That was in regard to
jute industry. When I met the em-
ployers last year 1 suggested Rs. 4
and had they accepted this and the
proposal of fixing a machinery for
fixation of wages, the strike would
have been averted. That is what I
said, FEven now I say: had the em-
ployers taken the right step at the
right moment, the strike could have
been averted. It happened because
thev did not do so.

So far as employment potential is
concerned, it is a fact that the num-
ber of persons employed is decreasing
day by day . . .(An Hon. Member:
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‘tea production is increasing). We
should take steps to see that the num-
ber of persons employed is not reduc-
ed by various means that the em-
ployers adopt to decrease employ-
ment, The Labour Ministry is not
concerned with the reduction of duty
but with the condition of workers,
their wages and other things and
therefore 1 do not think a reply on
this point js expected of me.

SHRIMATI ILA PALCHOUDHURI:
The reply given by the hon. Minister
shows that he wants the employers to
concede some of the points. Certain
things had already been conceded, and
I would be happy if they concede
something more becauss we also deal
with labour and we want them to
have the best possible conditions. In
that case the wherewithal to imple-
ment the whole of the ten point pro-
gramme must be given by the Gov-

ernment. That ij» what 1 would put
emphatically.
SHR] HATHI: I am happy to

know from the hon. Member that the
employers are ready to meet some of
the demands of the workers. This
matter iy being discussed by the West
Bengal Labour Minister and two of
the labour union leaders, Kali Muker-
jee and Jatin Chakravarty who is also
a Minister. They had gone to Jalpai-
guri and they talked to them yester-
day and they are returning today or
tomorrow morning and they wil] let
us know the result of the talks,

SHRI D. N. PATODIA: The land
labour ratio mentioned by the hon.
Minister has substantially changed
in tea industry in the course of the
last fifteen years as in many other
industries with the development of
technology and methods of produc-
tion, The demand of the workers in
this particular industry is of a pecu-
liar nature and if that demand is
accepted, it would mean that the em-
ployers will have to take in more
than 70,000 workers when they are
not needed and when the present
strength on the rolly was adequate
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for the present production. Therefore,
may I ask the hon. Minister whether
at the present level of production the
existing strength of workers is ade-
quate and also whether the tea in-
dustry is not passing through a
severe crisis and are losing their
international markets and hance the
industry is not in a position to incur
more expenditure?

SHR! HATHI: The grievance of
the workers is that the employers
engage contract labour and temporary
labour and thug reduce the strength
in each garden. The land labour
ratio will vary according to the ceadi-
tiong of the garden but certain steps
could be taken, For example, instead
of having contract or temporary
lahour, they can fil! permanent vacan-
cies. Then there will be no griev-
ance. But because the employerr are
adopting other methods, these diffi-
culties arise.

SHRI D. N. PATODIA: My ques-
tion was sperific. At the existing
level of production is not the present
strength adequate? Secondly, is not
the tea industry facing a crisis be-
cause of the loss of international mar-
ket and are they in a position to in-
crease their expenditure?

SHR] HATHI: A Committee was
szppointed by the West Bengal Gov-
ernment and has said what the pre-
sent strength should be after taking
the various factors into consideration.
But that can also be a matter of
discussion between the employers and
the workers and the West Bengal
Government . . . (Interruptions.)

SHRI TRIDIB KUMAR CHAU-
DHURI: The crisis in the tea indus-
try is being highlighted as a pressure
tacticc to pressurise the Government
to granting full aboiition of the ex-
port duty on tea. That is why it is
necessary to mention that already in
this year’s budget the industry was
granted some reduction of export duty
and it is also necessary to mention
that in North Bengal the tea industry
enjoys an advantage, an exemption
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from entry duty into Bengal which
Assam tea sufferg from. Thirdly, this
year, tea  prices are very good,
because of Egyptian purchases. So,
the crisis that is being highlighted is
being exaggerated in certain interest-
ed quarters.

So, I would like to ask the Gov-
ernment, so far as the land—worker
ratio is concerned, whether they are
aware that the Chairman of the Tea
Planters’ Association, Mr, Lammond,
has already denieq categorically that
he is not prepared to negotiate with
the workers’ organisation over this
issue, and it is this refusal that has
resulted in the strike, and that is
why I want not the Labour Minister
but the Commerce Minister, the
Minister of Foreign Trade, to answer
this question. Because, we have seen
in the jute industry that the jute
tycoons want to pressurise the Gov-
ernment for the abolition of the en-
tire export duty. A similar tactics is
?eing adopted here by the tea plan-
ers.

MR. SPEAKER:
question.

Please put the

This is the question: whether the
Minister ig aware of these things and
whether he would tell the industry
straightway that these tactics would
not pay so far as the Government is
concerned,

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHR] B. R.
BHAGAT): The question of competi-
tiveness of the tea industry has been
raised. In a matter of labour dispute,
although the  industry’s economic
viability is important, these two are
not related. So far as jute ig con-
cerned, a similar question was raised
by the employers the jute industry
is in a far greater difficulty because
it is a high export-commodity, and
the export market is facing that com-
petitiveness. In regard to tea, the
position ig different so far as export
is concerned, because there is an
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over-supply; the supply position is
a surplus position, and the unit value
of tea prices outside is coming down,
but in competitiveness, inefficiency
of tea production, in the prices fetch-
ed by tea, particularly Darjeeling tea,
it is better than in any other country.
The unit value, although it is falling
generally, the unit value of Indian
tea hag fallen less than, for example,
the unit value of Ceylonese tea.
Therefore, that ig a relevant question:
that the whole economics of the in-
dustry should be looked into, But I
would plead that in a matter of this
kind, it should not be raised that be-
cause the industry is facing some diffi-
culties it is for the Government to
see. In the last budget we gave re-
lief when we examined that question.
We want that matter to be settled in
the normal way as any labour dis-
pute is settled. If, as a result of that,
as we have said in the case of jute,
when the problem comes,—to look
into the economic viability of an in-
dustry—we will certainly look into it.
But we would not like that question
to be raised as between the industry
and the labour, These are two sepa-
rate things.

SHRI PILOO MODY: The answer
is certainly louder than the question.

st g feg wer s,
EEEUIE S A S 6 i
F, @ SR owmay ¥ osaw
® UF TgT T30 ACHT X | WAL AT
Araw gAT 7 F fom g wT T%
2 f ShED w9 gATE YA | AT H
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zx frars #1 AT F7A4 & 90 ae7
w7 T & AT I T HF Y eqgery
) qrian fr g arnAt § S Shard
Y waT & Igw1 WY g & fag aere
7 fam T1¥ @ for 37 9507 £ Ff
saeqT F Iy @y IT wIg &7
T A grad ? za Afafes aar vy
AR 7g WY T T T £ 5 wrar
o7 awgT wa armAT F w1 Y ¥
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SHR1 HATHI: As 1 have already
stated, the practice of employing con-
tract labour is the cause for reduction
in the labour force in the tea gardens.
That has to be stopped. . As the House
knows, we have already introduced a
Bill in the House for the abolition of
contract labour and I think the re-
port of the Joint Committee is before
the House,

it sl W : qeUE Wy,
%f wraFs 917 7 Fow faege Jare
AT ag @ 5 30 @ T Ty FT
AFA N W & 1 N & Srar g g fe
/AT O § qg FATAT TFMAT g
2 f a0, gl ofY /1 o
& =g g, A T 7 N ¥ qre
g5 &, At & Frr =g g f @
TTHT 3T AT A geqelq FF T 41
QA WIS § ? A o F o Ay
& §rq AT ErdY Sff #7 ST O
Far Aty g 7w 99 o freed
fopmr & 7

SHRI HATHI: The talkg 1 had
with the labour Minister of West
Bengal were to know about the latest
developments. I talked to him on
four occasions, The last talk
I had was yesterday. He says that
the strike is peaceful. They are try-
ing to settle the matter, Ajg 1 said,
two of the labour leaders have gone
there and they would be returning
today or tomorrow. They are trying
their best. Therefore, there i3 no
question of our interfering in it. Cer-
tainly, I and my colleague shall use
our good offices to do whatever is
necessary.

SHRI SAMAR GUHA: The Presi-
dent of the Consultative Committee of
the Tea Planters’ Association; Mr.
Lemond, has developed a fantastic
logic which, if allowed to be followed,
will mean that the labourers in the
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tea gardens will be allowed to be
exploited and retrenched as time
passes. Now they have increased the
workload. In 1951 the number of tea
garden workers was 3,27,000. Now it
is 1,97,000. In 1956 the figure was
2,60,000. That is to say, from 1951
and now 40 per cent of the tea wor-
kers have been retrenched; from 1956
and 1959 nearly 27 per cent have been
retrenched. Yet a fantastic logic has
been created . . .

MR. SPEAKER: Let him come to
the question.

SHRI SAMAR GUHA: I am giving
the background. A fantastic logic
has been advanced that because mala-
ria and tuberculosis have been re-
moved there is no necessity for
1,30,000 workers any- more; that ig to
say, every year 1,30,000 workers were
attacked by either malaria or tuber-
culosis. Now my question is this. Out
of the 320 tea gardens in West Bengal
how many are owned by Europeans
and are they standing in the way of
the land labour ratio that was being
advocated by the Kadir Nawaz Com-
mittee?  Will the Government, on
the basig of the Kadir Nawaz Com-
mittee Report, undertake negotiations
with the workers for an honourable
settlement? If the European planters
disagree with the recommendations
made by that Committee, will Govern-
ment netionalise at least those tea
gardens which are owned by Euro-
peans?

SHRI HATHI: So far as the first
part is concerned, I am not inclined
to agree with the logic. So far as
the number of European owners is
concerned, 1 am not conversant with
the figure but I am sure, the Minister
of Labour, West Bengal, will take all
these into consideration when he dis-
cusses this question. I am sure, he
will take into consideration the
Interest of workers,

SHRI SAMAR GUHA: What about
nationalisation?

SHRI B. R. BHAGAT: The quesdaa
of nationalising the tea industry does



43 Oral Answers

not arise at this moment. There is
no intention of nationalising the tea
industry.

SHRI S, M. BANERJEE: I am
happy that both Shri Hathi and Shri
B. R. Bhagat are in close contact with
the West Bengal Government regard-
ing the strike. I would like to know
whether the hon. Minister ot labour
and Employment or the Minister of
Foreign Trade and Supply, Shri
Bhagat, one of them, will go to
Calcutta, call a tripartite meeting to
settle the strike as soon as possible
an1i see that the workers are no more
exploited by the tea garden owners,

SHR1 HATHI: I am in touch at
present . . . (Interruption).

SHRI S. M. BANERJEE:
telephone; you go there.

SHRI HATHI: 1 am in touch with
them, They said that two of the lea-
ders, one of whom is a Minister also,
have gone to Jalpaiguri and they are
returning today or tomorrow.

SHRI S. KUNDU: Has the Minis-
ter invited you to go there?

SHRI HATHI: No. If they want
my assistance or Shri Bhagat’s assist-
ance, we will certainly go and assist.

ot fira aTaT ¢ g T EETIAR

¥ oqrEf 10 Wiz S@W 1AM 8
ST FAZK F0 AT 10 AT 7T E A IA
FHT AT AT F1 TCELHT A1GA a7
omafa g 7

SHRI HATHI: As I said, all the
demands are being discussed by the
West Bengal Government and I am
in constant touch with them, We
shall use all the good offices that we
can. I shall talk with the union lea-
ders and employers and m- colleague
will also talk. We shall do every-
thing that we can; but primarily it
is a matter for the West Bengal Gov-
ernment.

=t I gw st mwerag W
¥ e sqr AR ¥ Froag o

Not on
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SHRI P. GOPALAN; One of the
main demands of the workers is the
fixation of increased minimum wages
to the workers, ] want to know from
the Government whether this Gov-
ernment js in favour of fixing  in-
creased minimum wages to the wor-
kers employed in this industry; it
so, why had the Government ap=-
proached the Government of Kerala
some months back not to raise the
minimum wages when the workers
employed in this industry had gone
on a strike in Kerala?

SHRI HATHI:; The Labour Minis-
try is always in favour of increasing
the wages of the workers. It there
is an impression that I asked the
Kerala Government not to increase
the wages, that is wrong. In fact, the
wages have been increased to Rs.
2.50 p. to Rs. 2.80 p. or so.

SHRI P. GOPALAN: I just wanted
to know whether the Central Govern-
ment can advise the Government of
Kerala not to raise the minimum
wages.

SHR1 HATHI: Not at all. What
I had sdv.sed was that before issuing
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a notification under the Minimum
Wages Act, the necessary procedure
of discussing it with the employers
and workers should be followed, But
I was always for the increase in the
wages.

SHRI NATH PAI: Sir, I would
like the Labour Minister to answer
part (a) of my question and the
Minister of Foreign Trade to answer
part (b) of it.

In view of the statement made by
the Labour Minister that the sympa-
thies of the Government of India in
this dispute are with the labour, (a)
ma-y I know what active steps he is
taking to bring the strike to an end
in view of the fact that the daily loss
of production is of the order of Rs. 8
crores and (b) taking into considera-
tinn the present state of the industry
and the fact that as much as 88 per
cent is foreign-owned may I know
whether the Government is contem-
plating to nationalise this industry?

SHRI HATHI: As regards part (a)
of the question, I have been telling
all the time what I have been doing.
Primarily, it is a matter of the West
Bengal Government and the Minister
there is trying his best. I shall use
all the good offices that I can for the
purpose.

SHR] NATH PAI: What about

(b)?

SHRI B. R. BHAGAT; As regards
part (b), there is no intention of
na‘ionalising the tea industry at the
prasent moment.

SHRI N. SREEKANTAN NAIR: In
view of the findings of the Rege Com-
mittee report and the Chatterjee
Committee report, the land-labour
ratio has been reduced during the
past 10 years and that the employers
are svstematically cutting down the
strength of labour throughout India
and. specially, in West Bengal and in
view of what he has himself admitted
in Kerala and also said just now in
the House that there has been an in-
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crease in minimum wage by 59 p. over
and gbove the so-called fair wage
fixed by the Tea Wage Board, may
1 know whether the Central Govern-
ment is prepared to bring pressure
on the employers to increase, firstly,
the number of workers and reduce
the work-load and, secondly, to get
them higher Wages?

SHRI HATHI: The hon. Member
was a member when the discussions
between the employers and the wor-
kers were carried on in Kerala for
fixing of wages and, ultimately, it has
been done. The same procedure will
be followed in West Bengal also.

SHRI N. SREEKANTAN NAIR:
What about the findings of the Rege
Committee and the Chatterjee Com-
mittee that there has been an increase
in the work-load?

SHRI HATHI: The Chatterjes
Committee did find that there has
been an increase in the work-load.
The Rege report is an old one. The
Chatterjee Committee report is  the
latest one. In that also, the hon.
Member was present when we discuss-
ed that report.

SHRI S. KUNDU: One of the most
important point of the strike which
is being lost sight of is that the land-
labour ratio, as it was in 1956, has
gone down as compared to 1969 when
the production has gone up and the
cultivation of acreage has also gone
up. It is a serious problem. In view
ot that, may I know whether ?he
Labour Ministry as also the Foreign
Trade Ministry are able to give the
reasong for it, whether it is against
the labour-intensive plans or whether
they have put labour-saving machi-
nery there? For what reasons has
the land-labour ratio gone down
and whether they were going to make
inquiries because it is not on'v 2 State
matter, it is a national issue.

SHRI HATHI: I have already
answered that some of the causes for
the decrease in d{abour force are em-
ployment of contract labour, tempo-
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rary labour, not filling up vacant (@’) T THH T4 & fFFE 93
posts and mechanization, These are
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in the labour force and that ijs the
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Winding up of Suratgarh Farm

*668. SHRI YAJNA DATT
SHARMA:
SHRI JAI SINGH:
SHRI HARDAYAL DEVGUN:
SHRI BHOLA NATH
MASTER:

Will the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether Government have de-
cided to wind up the Central State
Farm at Suratgarh, Rajasthan;

(b) if so, the total investment made
stating the gift machinery received
from the Soviet Russia, the profit made
in all these years and the reasons for
the failure of the Farm; and

(¢) the names and the qualifications
of the Officers incharge of this Farm
since its inception?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) No, Sir.
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(b) 1. Value of gift machinery re-
ceived—Rs. 67 lakhs (approx.)

2. Other investment, profit and loss
in each year,

(Rs. in Jakhs)  (Rs, in lakhs)

Year  Amount invested Profit  joss
1956-57 856 271
1957-58 17°42 509
1958-59 2898 1 70
1959-60 R 39°22 .. 2°25
1960-61 45°95 2°84 ..
1961-62 39°'19 6 23
1962-63 8003 6-s1
1963-64 59°53 177
1964-65 6885 993
1965-66 5060 24717
1966-67 4852 1871
1967-68 68 27* 49°53
1968-69 39-00@ (Not yet availatle)

72°77 6366

— e

*(Combined for
Jetsar Farms)

Suratgarh and

@ (Fina] figures from Accountant
General are still awaited).

The figures of profit and loss have
been worked out after providing
Rs. 37.57 lakhs as interest on capital
from 1956-57 to 1967-68.

3. From the figures given above it is
elear that the Farm has, over a period
of 12 years, not only met the interest
on capita]l invested but alsp earned a
net profit of Rs. 411 lakhs. The
Farm has not failed. However, it
eould have achieved better results but
for the inadequate jrrigation supplies
and annual floods in the Ghaggar
river,
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(c) Names and qualifications of the officers incharge of the Farm.

S. No. Namc of the Officer Qualifications Duration Remarks
incharge
1. Major Gen. Thakur- Retired Quarter 1-8°56
Mahadeo Singh, D. S. O. Master General, 10
Indian Defence 8:7°63
Services.
2. Shri C, P. Srivasiava, 1. Licenciate I Sh. C. P. Sri-
in Engineering. Vasiava was
working as
2. A sociate Mem -er- 22°7°63 Joint General
American to er of
Institute of 31°'3'65 the Surargarh
Electr;cal > Yarm when
Eng nzers, Major Genl.
‘Thakur
3 Memter M.haleo
Institute of Singh suddenly
Engincers, J died, Sh.
Srivastava
was then
cal.ed upon
10 work as
Gen!, Manager,
3. ShriS. R. Roy, B. Sc (Agri.) 1°'4'65 Shri S. R, Roy
Associate, to was working
ILAR. L,in 19°6°66 as Joint
Agronomy. Gen!, Mana-
ger when
Sh. C. P. Sri-
VASIava re-
tired. The
fo.mer was
then asked
10 take over
as Geleral
Manager.
4. Shri Goverdaan, A retired Ins- 20°6°66
pecior General to
of Po.ice, 282769 (An),
5. Shri S.N. Aga. A retired from 1°3°69
Inspecior (con.inu:ng).
General of
Police,

Central Assistance to West Bengal for
Two Hospitals under E. 8. 1. Scheme

Centre for proposed two hospitals in
the State under the Employees State

*669. SHRI INDRAJIT GUPTA:
SHRI S. M. BANERJEE:
DR. RANEN SEN:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that West
Benga] will get Rs. 2 crores from the

Insurance Scheme; and

(b) if so, the time by which it will
be given?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
and (b). The Government of India
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does not provide funds for construc-
tion of Hospitals. Administration of
wedical care under the Employees’
State Insurance Scheme is the respon-
sibility of the State Governments.

Although in the past the Employees’
State Insurance Corporation has pro-
vided funds for the establishment of
hospitals, a Committee has now been
get up by the Corporation to review
the financia] position of the Corpora-
tion and to make recommendations.
The Report of the Committee is
awaited,

Implementation of Employees’ Previ-
dent Fund Act

*670. SHRI J. M. BISWAS: Will the
Minister of LABOUR AND REHABI-
LITATION be pleased to state:

(a) whether at the recent State
Labour Ministers’ Conference, he had
suggested that the public undertak-
ings, which are not implementing the
Employees’ Provident Fund Act and
the Schemes framed thereunder, should
ask for exemption from the Emplo-
yees' Provident Fund Act rather than
give the impression that they are
defaulters; and

(b) if so, the reaction of the State
Labour Ministers to this suggestion?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
At the Conference of the Labour
Ministers (Northern Zone) held in
May, 1969, it was suggested that pub-
lic sector units might either seeix ex-
emption under the Employees’ Pro-
vident Fund Act, if the facilities pro-
vided by them to the workers were
not less favourable than those nres-
cribed under the Act, or they miusr
fmplement the Act and the Scheme.

(b) The suggestion was accepted,

Film Council

*674. SHRI P. M. SAYEED:
SHRI RAM CHARAN:
SHRIMAT] SAVITRI SHYAM:

——

-
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SHRI DHIRESWAR KALITA:
SHR] S. K. TAPURIAH:
SHRI RAM SINGH

AYARWAL:
SHR]I VALMIKI
CHOUDHURY:
SHRI MANIBHAI J. PATEL:
SHRI SHARDA NAND:
SHRI KANWAR LAL GUPTA:
SHR] SHIVA CHANDRA JHA:
SHRI RAM AVTAR SHARMA:
~"SHR] GEORGE FERNANDES:

Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to
state:

(a) whether any progress has since
been made in the formation 7f the
Film Council;

(b) if so, the details thereof and
if not, the reasons therefor;

(c) whether the views of vepresen-
tatives of the Film Industry have been
ascertained in this regards; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL): (a) to
(d). Consultations are in progress with
the representatives of the film indus-
try. The details of the proposal will
be workeq out after the discussions
are over.

Shipment of Timber Extracted by
Forest Department in Andamans

*672. SHRI SHRI CHAND GOYAL:
SHRI RAM SWARUP
VIDYARTHI:

SHRI KARTIK ORAON:
4 SHRI TENNETI
i VISWANATHAM:

‘I Will the Minister of FOOD AND
’.xAGRICULTURE be pleased lo state:
It

' (a) the total shipment of timber ex-
b tracted by the Forest Department in

{.Andamans;
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(b) whether it is a fact that there
is a continuous shortfall in this respect
for the last five years; and

(c) it so, the reasons thereof and
the steps Government have taken or
propose to take in this connection?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) The
average annual shipment of timber
from the Andamans Forest Depart-
ment to the mainland during the last
3 years was 20,502 tons, out of ‘he
average annual extraction of 30,000
tons.

(b) Yes, Sir.

(¢) The reasons for the shortfall
were non-availability of adequate
phipping space,\and increased con-
sumption of timber in the Islands
itself. The steps taken by Government
in this connection briefly are that the
shipping space for timber has been
increaseq by addition of one timber
carrier and by convesion of one pas-
senger-cum-cargo ship inte  cargo
ship. Proposals for engaging other
eargo ships for earriage of Andaman
Timber to the mainland are also under
examination. Efforts are also being
made to further increase the internal
consumption of timber locally in the
Islands.

Minimum Wage for Landlese
Labourers

*673. SHRI ONKAR SINGH: Will
the Minister of LABOUR AND RE
HABILITATION be pleased to state:

(a) whether it is a fact that there
is no law for fixing minimum wage
for landless labourers in all the
States;

(b) it so, the names of the States
whare such laws are not in force; and

(c) the steps Govermment propose
to take to impose such laws in all the
States?

AUGUST 21, 1969

Written Answers 56

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
The Minimum Wages Act 1948 pro-
vides for the fixation of statutory
Minimum Wages for employment in
Agriculture and other scheduled em-
Ployments.

(b) The Act extends to the whole
of India except the State of Jammu &
Kashmir.

(c) The Act is proposed to be ex-
tended to Jammu & Kashmir also.

Sugareane Avallabllity

*674. SHRI B. K. DASCHOW-
DHURY: Will the Minister ot FOOD
AND AGRICULTURE be pleased io
state:

(a) whether Shri Kothari, Pres-
dent, Indian Sugar Mills Association,
emphasised in the annua] meeting of
the Association op the 10th May, 1989
in New Delhj that an expert body
should be set up comprising experts
of independent standing to advise the
Government and the industry in
regard to cane availability in an area
and whether it was necessary to shif$
the units to better sites in order to
ensure ful] utilisation of the plant’s
capacity; and

(b) if so, the action taken or nro-
posed to be taken by the Government
in thig respect?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Yes Sir.

(b) There is already a Screening
Committee in the Department of
Food which screens all applications
received from sugar factories whether
for shifting, expansions or new units.
In the matter of cane availability, the
judgement of the State Government is
relied upon. It is not, therefore, ~on-
sidered necessary to set up another
expert body for the purpose.
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Representation made by Central
Information Service Assoeiation

*675. SHRI RAMAVTAR SHASTRI:
Will the Miinster of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state:

(a)' whether the Centra] Information
Service Association have made a rep-
resentation in regard to that Service;

(b) if so, the details thereof; and
(c) the action taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS (SHRI SATYA
NARAIN SINHA): (a) Yes, Sir,

(b) and (c). A statement is laid on
the Table of the House.. [Placed in
Library. See No. LT-174669].

Conversion of D. M. S. into Autono-
mous Body

*676. SHRI M. L. SONDHI: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether it is proposed to coa-
vert the Delhi Milk Scheme into an
autonomous body; and

(b) whether the new  corporate
form of Public Limiteq Company will
secure greater efficiency and permit
lower prices of milk to consumers?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Yes,
Sir.

(b) The conversion of Delhi Milk
Scheme into a Statutory Corporation
is aimed at achieving greater effi-
ciency in its working. The Corporation
wil] fix its price for sale of milk and
other products on commercial prin-
ciples.

Unemployment in the Country

*677. SHRI LOBO PRABHU: Will
the Minister of LABOUR AND RE-
HABILITATION be pleased to state:

(a) the number of unemployed ac-
cording to the study conducted by the
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Indian Statistical Institute in collabo-
ration with the London School of Eco-
nomics and the latest figure of the
unemployed on the live registers of
the Employment Exchanges;

(b) whether Government have cal-
culated the proportion of the total
unemployed persons who register
them-selves i the Exchanges, if not,
the reasons therefor;

(c) the latest assessment about the
number of days of employment in a
year for the landless labour and
how this compares with the previous
equation that there is work in irriga-
ted villages for 5 months and in un-
irrigated villages for three months in
the year; and

(d) the steps taken for increasing
more Employment Opportunities.

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
(SHRI BHAGWAT JHA AZAD): (a)
The study d'd not bear on the subject
of unemployment. The number of job-
seekers on the Live Register of Em-
ployment Exchanges in the country as
on 31st May, 1969 was 30,13,361.

(b) As part of the National Sample
Survey Programme data on *he un-
employed persons registered with Em-
ployment Exchanges have been col-
lected in the various rounds (16th—
21st) of urbap Labour Force Survey.

(c) The latest available information
relales to 1956-57 in respect of casual
and attached agricultura} labour
house-holds. The number of Jays of
employment of men in the two cate-
gories of house-holds during 1956-57
was as follows:—

No. of days of
employment of nen

in a year
(—szsll Agricultural 2183
Labour house-holds without
land.
Attached Agricultura) Labour 292.2

house-holds without land
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» On eccount of expansion of irriga-
tion facilities and intensive cropping
practices the rate of labour utilisation
has gone up. It is, however, no pos-
sible to indicate the extent to which
there has been an upward fluctua-
tion in the average number of days of
employment in a year or whether the

intensity of Labour utilisation has
increased.
(d) Various development pro-

grammes proposed to be taken up in
the Fourth Plan would provide large
volume of employment as mentioned
in para 21.16 of the draft Fourth Five-
Year Plan (1969—74).
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Extension of T. V. Range

*679. SHRI MAHANT DIGVIJAI
NATH: Will the Minister of INFOR-
MATION AND BROADCASTING,
AND COMMUNICATIONS be pleased
to state:

(a) whether there is any proposal
under the consideration of the Gov-
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ernment to extend the present range
of 40 miles of television to further
more miles; and

(b) if so, the expected range tp be
extended?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI 1. K. GUJRAL): (a)
Yes, Sir. The present range is 40
Kms.

(b) 60 Kms.

Symposium en Planning for Drought
Areas

*680. SHRI ESWARA REDDY: will
the Minister of FOOD AND AGRI-
CULTURE be picased to state:

(a) whether a symposium on ‘Plan-
ning for drought Areas’ held recently
in Delhi under the auspices of the
National Institute of Sciences hay re-
commended a phased programme for
launching an integrated development
programme in the drought-prone areas
in the country;

(b) if so. what are the main features
of the programme recommended by
the Symposium;

{e) whether Government have con-
sidered their recommendation; and

(d) if so, the decision taken there-
on?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD., AGRICUL-
TURE COMMUNITY DEVELOP-
MENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Yes.

(b) A copy of the recommendations
is laid on the Table of the Sabha.
[Placed in Library. See No. LT-1747|
09].

(c) Yes.

(d) The recommendations have al-
ready been circulated io all States|
Union Territories and other concerned
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agencies to take necessary action suit-
able for the loca] conditions,

A pilot project has also been sanc-
tioned by the Indian Council of Agri-
cultura] Research for studying the
performance of the integrated package
of technology in the drought affected
areas of Telengana, Andhra Pradesh.
Besides, an All-Indiapn Co-ordinated
project of research for improvement
of erop production under rainfed eon-
ditions has been included in the 4th
Plan proposals,

The recommendations relating to
meteorological aspects are under study
by the Indiap Meteorological Depart-
ment.

One Union for One Indastiry

“881. SHRI R. K. SINHA: Will the
Minister of LABOUR AND REHABI-
LITATION be pleaseq to state:

(a) whether Government have ac-
cepted the principle of One Union for
One Industry; and

(b) it so, in how many Publie
Undertakings this principle i8 keing
enforced?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND  REHABILITATION
(8HR] BHAGWAT JHA AZAD): (a)
Government policy is laid down in the
Trade Unions Act, 1926, under which
any seven persons can form a trade
union and apply for registration, and
in the Code of Discipline which prn-
vides. subject to certain conditions,
for recognition of the majority union
in an industry in a local area or in an
establishment.

(b) The question of enforcing the
principle of recognition does not arise;
it applies under the Code of Discipline
which operates on a voluntary basis.

Cenferense of Agricultural Produetion
Commissioners

*6332. SHRT D. N. PATODIA:
SHRI K. SURYANARAYANA:
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SHRI YASHWANT SINGH
KUSHWAH:

Wil] the Minister of FOOD AND
AGRICULTURE be pleased to state:

(a) whether it is a fact that a three-
day Conference of the Agricultural
Production Commissioners was held in
New Delhi from 17th may onwards to
consider the agricultural marketing
problems in the new context of break
through in agricultural production
which the country is fortunately
facing;

(b) if so, the main recommendations
of the Conference for better jrganis-
ing the marketing mechanism for the
agricultura] products in India both at
the Centre and the State’s levels; and

(e) it so, the reaction of Govern-
ment in regard to the suggestions made
and those accepted for implementa-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) The
Agricultural  Production Commis-
sioners’ Conference was held in
May 1969 to consider various prog-
rammes of agricultural production.
The agricultural marketing problem
in the new context was also one of the
items of the Agenda. .

(b) There was a concensus in the
conference on the folloing points re-
lating to agricultural marketing:—

(i) The marketing organisations in
the States need to be strengthened and
the States should take steps to equip
them with proper personnel to deal
with the new problems of surpluces
that have come to be generated on
account of progress in agriculture.

(ii) Special attention should be given
to intensive development areas where
these surpluses are likely to appear.
Planned marketing programmes based
on surveys in depth with the area
approach should be undertaken.
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(ili) The State Governments ghould
undertake surveys with the help of
the Agricultural Marketing Organisa-
tions assigning a part of their staff for
this work to the A. M. A.

(iv) Legislation for the regulation
of markets shoulq be undertaken
wherever necessary. Action for the
regulation of markets and setting up
regulated markets should be taken by
the States wherever they do not
already exist.

(c¢) The State Governments have to
take follow-up action on the above
points. A three-day conference of
State Marketing Officers is being called
in early September, 1969 to discuss
these matters in detail and plan the
action the State Governments and the
Government of India may take in this
direction.

The Agricultura] Marketing Adviser
to the Government of India has drawn
out a scheme for surveys in the IADP
districts in collaboration with the
State Governments and the agencies
‘working in these areas. This will be
placed before the forthcoming Agri-
eultural Marketing Conference.

Aa far as legislation for regulation
of markets is concerned all the States
except Assam, Jammu & Xashmir,
Kerala and Nagaland have already
passed legislation to regulate agricul-
4ural markets. Others are being per
-suaded to pass such legislation.
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Unemployment Allowance

*684. SHRI SURENDRANATH
DWIVEDY:
SHRI SRADHAKAR SUPA-
KAR:

Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether Government have takep
note of the reported statement of the
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Deputy Chief Minister of West Bengal
to bring pressure on the Centre to
discharge its responsibilities with re-
gard to the legitimate demand for an
Unemployment Allowance; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
{SHRI BHAGWAT JHA AZAD): (a)
The Deputy Ch’ef Minister, West Ben-
gal, is reported to have made a state-
ment in this connection.

(b) No proposal for the grant of an
Unemployment Allowance to all un-
employed persons in the country is
under Government’s consideration.

Surplus Staff in the Department ef
Rehabilitation

*685. SHRI BAL RAJ MADHOK:
Will the Minister of LABOUR AND
REHABILITATION be pleased to
state:

(a) whether it is a fact that some of
the staff of the Rehabilitation Depart-
ment at a number of places including
Indore has been declared surplus;

(b) if so, the details of the staff that
has been declared surplus, the steps
taken to absorb them in other Office
and whether they are being paid their
<alaries regularly pending their ab-
=orption elsewhere; and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION
{SHRI BHAGWAT JHA AZAD): (a)
Some members of staff of the Settle-
ment Organisation and the Danda-
karanya Development Authority were
declared surplus as a result of the re-
view by the Staff Inspection Unit of
the Ministry of Finance. Some staff
was also declared surplus in the Dan-
dakaranya Project as a result of the
review conducted by the Staff Review
Lommittee of the Project.

1937 (Ai) LS—4.
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(b) The staff rendered surplus was
as follows:

No. rendered surplus
Cl. III CL IV Total

(i) Settlement
Organisation 391 114 505

(ii) Dandakaranya
Development

Authority 161 60 221

>55£ B 174 726

Total

Every possible effort was made to
provide alternative employment to the
staff rendered surplus. Such of the
Class III staff as could not be accom-
modated in available vacancies in the
Dpartment itself was transferred to
the Central (Surplus Staff) Cell of the
Ministry of Home Affairs for re-dep-
loyment in other Departments. The
particulars of Class IV staff were for-
warded to the Directorate General of
Employment and Training for similar
action.

Al] persons except the following
have already been re-deployed:

(i) 11 members of class III and
class IV staff of Settlement Organi-
sation—Their names have also been
sponsored to other organisations and
offers of appointment are expected
shortly.

(ii) 8 members of Class III staff of
Dandakaranya Project—Their services
had to be terminated as they could not
be re-deployed.

The Staff declared surplus were paid
their salaries regularly for a maximum -
period of six months according to rules
laid down in this regard.

Black Marketing of Fertilizers in
Rajasthan

“686. SHRI R. K. BIRLA: Will the
Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that ferti-
lisers are not available to the far-
mers in Rajasthan;

(b) whether it is also a rfact that
the fertilisers are sold in  black-
market by the middlemen;
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(c) il so, the steps being taken by
Government to see that the farmers
get the maximum benefit of the fer-
tilisers; and

(d) the quantity of fertilisers sup-
plied to farmers in Rajasthan during
the year 19687

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHR] ANNASAHIB SHINDE): (a)
to (d). The information is being
collected from the State Government
of Rajasthan who are concerned in
the matter and it will be laid on the
Table of the Sabha when received.

Production of Sugar during Fourth
Plan e

*687. SHRI P. C. ADICHAN: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) whether a scheme has been
laid down to increase production of
sugar in the country during the
Fourth Five-Year Plan; and

(b) if so, the details thereof, indi-
cating the target fixed, cost of the
production and the steps to be taken
to achieve the target?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION
(SHRI ANNASAHIB SHINDE): (a)
and (b). Yes, Sir. The Fourth Five-
Year Plan envisage an output level
of 4.7 million tonnes of sugar to be
achieved by 1973-74 partly through
the expansion of existing units and
partly through the establishment of
new units primarily in the coopera-
tive sector. The cost of expansion
of the sugar industry is estimated at
about Rs. 99 crores. To achieve this
target additional capacity is being
licensed, :
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Review of Lists of Press Representa-
tives by Press Accreditation Com-
mittee

*688. SHRI JUGAL MONDAL:
Will the Minister of INFORMATION
AND BROADCASTING, AND COM-
MUNICATIONS be pleased to state:

(a) whether the Central Press
Accreditation Committee has review-
ed the list of Indian and Foreign
Press Representatives since 1967;

(b) whether a large number of Pub-
lic Relations and Liaison representa-
tives, foreign lobbyists and inactive
journalists have succeeded in infiat-
ing the lists of Correspondents ac-
credited to the Union Government;

(c) whether the Press Information
Bureau has sought the assistance of
the LF.W.J. and the Intelligence and
Security Services to check the bona-
fides of such bogus Correspondents:
and

(d) whether several Correspon-
dents are also looking after the
business interests of their own news-

papers and also other economic in-
terests of their proprietors?
THE MINISTER OF STATE IN

THE MINISTRY OF INFORMATION
AND BROADCASTING, AND iN
THE DEPARTMENT OF COMMU-
NICATIONS (SHRI I. K. GUJRAL):
(a) to (d). Accreditation at the
Headquarters of Government of
India is given to whole-time corres-
pondentsicameramen on the recom-
mendations of the Central Press
Accreditation Committee which has
representatives of both the IFWJ
and the AINEC. Personnel of foreign
embassies and their Information Ser-
vice are not given accreditation by
the Government of India as Press
Correspondents. The only exception
is where a member of a foreign
Information Service may be repre-
senting whole-time an organisation
such as the State radio of his country.
Ad hoc facilities are, however, ex-
tended to members of foreign Infor-
mation Services for press coverage in
which they are specially interested:
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such as visits of Heads of States or
Governments etc. from their res-
pective countries. The Central Press
Accreditation Committee appointed a
sub-committee on November 23, 1968,
to conduct a review of the list of the
accredited press representatives. The
Sub-committee has held four meet-
ings, the last one being on June 3,
1969. The report of the sub-commit-
tee will be placed before the Central
Press Accreditation Committee at its
next meeting. The object of the
review is to ensure that only bona-
fide correspondentsjcameramen enjoy
accreditation facilities.

Procurement Prices of Paddy and
Wheat
*689. SHRI GADILINGANA

GOWD: Will the Minister of FOOD
AND AGRICULTURE be pleased to
state:

(a) the procurement prices of
paddy and wheat ip various States
for the Food Corporation of India;

(b) the reasons for the great dis-
parity in the procurement prices of
paddy in different States; and

(c) whether Government propose
to bring down the disparity and if
not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Food
Corporation of India purchases food-
grains at the procurement prices
fixed by Government. A statement
indicating the procurement prices of
paddy and wheat is laid on the Table
of .the Sabha. [Placed in Library.
See No. LT-1748|69.]

(b) The priceg fixed for the
deficite States are generally higher
than those of the surplus States re-
flecting the traditiona] differences in
open market prices.

(c) Government are aware of the
necessity to narrow down inter-State
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disparities in procurement prices.
Procurement prices are fixed in con-
sultation with the State Governments
concerned. Every effort is made to
persuade the States to agree to such
prices as would narrow down the
disparities between States.

.Import of Tractors Vis-a-Vis Govern-

ment Policy

*690. SHRI N. K. SOMANI: Wwill
the Minister of FOOD & AGRICUL-
TURE be pleased to state:

(a) whether 15,000 completely
built tractors have been licensed to
be imported during the current year;

(b) the makes of these imported
tractors and whether any of these are
of the makes currently being manu-
factured in India; and

(c) the future policy of Government
of India regarding imports?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT & COOPERATION (SHRI
ANNASAHIB SHINDE): (a) It was
decided to import 15,500 tractors of
various makes and sizes against the
requirements for 1968-69. 5,000 of
these were to be imported in SKD
packs and the rest in completely
Agreements have
since been concluded with the fore-
ign suppliers for the import of all
these tractors. Licences for the im-
port of 15,000 tractors have already
been issued and for the rest 500 tra-
ctors a licence will be issued shortly.

(b) The makes of these tractors
are Zetor-2011, DT-14B, RS-09,
SUPER-UTOS and Byelarus MTZ-5.
The assembly of Zetor-2011 tractors
being imported in SKD packs is being
undertaken at Talkatora Workshop
(Uttar Pradesh) and Nilokherj Work-
shop (Haryana). The manufacturing

programme for DT-14B, RS-09 and
SUPER-UTOS has already been
approved in principle and actual

manufacture is expected to start in
the near future. Byelarus tractors
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have been allowed to be imported on
account of the fact that a large num-
ber of these tractors are already ope-
rating in the country and their fixed
performance has been found to be
satisfactory.

(c) The policy is under considera-
tion of Government.

Rural Credit Survey

4310. SHRI K. M. KOUSHIK: Will
the Minister of FOOD AND AGRI-
CULTURE be pleased to refer to the
reply given io Unstarred Question
No. 4700 on the 21st March, 1968 and
state:

(a) whether the All India Rural
Credit Review Committee has sub-
mitted its report to the Reserve Bank
of India; and

(b) if so, the extent of rural credit
according to that Committee?

THE MINISTER OF STATE IN THE
MINISTRY - OF FOOD AGRICUL-

TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Yes, Sir.

(b) The Coinmittee has made the
following rough estimates of agricul-
tura] credit requirements on the hasis
of certain assumptions:—

(i) Total production credit re-
quirement in 1973-74—Rs. 2,000
crores.

(ii) Investment credit of long term
nature during the entire
Fourth Plan perind—Rs. 1,500
crores.

(iii) Investment credit of medium
term nature during thie entire
Fourth Plan period—Rs. 500
crores.

Rules for granting Telephones to
Journalistg

43M. SHRI GEOBGE FERNANDES:
Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state:

(2) the rules under which Tele-
phones under ‘Special Category’ are
granted to the journalists;
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(b) whether Government have re-
ceived repersentations from any sour-
ces to modify these rules;

(c) if so, the details of the represen-
tations; and

would
amend

(d) whether Government
take the necessary steps to
the Rules?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICA-
TIONS (SHRI SHER SINGH): (a)
Following types of applicants in the
category of journalists are “ntitled to
registration in ‘Special’ Category.

(i) News Agencies.
(ii) Accredited correspondents,
(iii) Daily Newspapers.

(iv) Weekly, Fortnightly & Month-
ly Journals & Magazines.

Quota for special category is 15,20
per cent of new connection at oldinew
OYOT stationg and 30 per cent at Non-
OYOT stations. Registration in this
Category is subject to scrutiny by
Telephone Advisory Committees where
they exist. These committees are also
empowered to recommend out of turn
connections in this Category upto a
maximum of 50 per cent of the total
quota reserved for them,

(b) Yes.

(c) Shri B. M. Chinai, M.P., Shri
George Fernandes M.P. and two Asso-
ciations viz.,, Indian Federation of
Working Journalists, Bombay and
Bombay Union of Journalists have re-
presented for liberalising the rules so
as to include all Journalists for regis-
tration for telephones under ‘spacial
category’.

(d) The Government has considered
the representations and does not find
it desirable to amend the rules.
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Publication of a Book of Election Data

4312, SHRI JYOTIRMOY BASU:
Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state:

(a) the Branch or the media unit
of this Minister responsible for the
production and distribution of priced
publications; and

(b) the reasons for entrusting the
Directorate of Advertising publication
of a book of Election Data compiled
by 'a Home Ministry Office?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): (a) and (b).
Priced publications are normally pro-
duced by the Publications Division of
the Ministry of Information and Broad-
casting. However, in exceptional cases
where factors like visualisation of
highly technical and statistica] data,
typography, quality printing, etc. are
important, the Directorate of Adver-
tising and Visual Publicity, who are
authorised to farm out jobs to private
printers as well, has been undertaking
the production of such publications.
Such publications are, however, sold
through the Publicationg Division. It
was felt that as the book, FOURTH
GENERAL ELECTIONS, required
specialised handling, D.A.'V.P. should
be entrusted with its production.

Pubiication of a Book of Election Data

4313. SHRI JYOTIRMOY BASU:
Wil] the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state:

‘(a) the origina] estimate and the
actual cost of production of the pub-
lication (per copy and total) of Elec-
tion Data compiled by the Home Min-
istry Office and brought out by the
Directorate of Advertising;

(b) how many copies of the book
were given for review and as compli-
mentary;
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(c¢) whether Government will lay
copies of the review, communications,
news noteg and rejoinders on this book
appearing in various newspapers and
periodicals till the 30th June, 1969;

(d) whether the Election Commis-
sion was consulted on this publication
concerning the 1967 General Election;
and

(e) how many copies of the book
have been sold so far; and how many
complimentary copies of this priced
publication were given to the com-
pilers and the Editor of the publica-
tion?

THE MINISTER OF STATE IN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE DE-
PARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL): {a) The
original estimate of the cost of pro-
duction of 5,000 copies of the publica-
tion wag Rs. 82,500 (Rs. 16:50 per
copy) and the actual cost came to
Rs. 79,652:75 (Rs. 15:93 per copy) in-
cluding a sum of Rs. 23.500 represent-

ing the cost of paper supplied by Gov-
ernment.

(b) Two hundred and sixty-eight, in-
cluding seventeen for review.

(c) Yes, Sir. Copies of the reviews
in the INDIAN EXPRESS, Madras
and the FINANCIAL EXPRESS, Bom-
bay are laid on the Table of the House.
[Placed in Library. See No. LT-1479!
691.

(d) the publication was sponsored by
the Registrar General, India.

(e) Four hundred and sixty-three
copies of the book have so far been
sold. Two hundred copies were given
to the Registrar General of India and

his officers who were the compilers
of the book.

Establishment of New Sugar Factories

4314. SHRI BABURAO PATEL: Wil}
the Minister of FOOD AND AGRI-
CULTURE be pleased to state:

(a) the number of applications re-
ceived from the various States for
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establishing sugar factories in the pri-
vate and co-operative sectors, separate-
1y and State-wise;

(b) the reasons why sanctions have
been delayed, particularly in the case
of Maharashtra;

(c) which applications have been
summarily turned down, State-wise
and the reasons therefor; and

(d) the salient features of the policy
of the Government in regard to the
establishment of more sugar factories?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-

TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) A state-

ment giving the required information
is laid on the Table of the House.
[Piaced in Library. See No. LT-1750|
69].

(b) New sugar factories are mainly
licensed in the cooperative sector and
until recently they were dependent for
the bulk of their capital rquirement
on rupee loans from the Industrial
Finance Corporation. As there was
difficulty in arranging the same even
for the factories licensed earlier, the
applications received had to be kept
pending until this problem was resolv-
ed, Moreover, the target of capacity
and production of sugar for the 4th
Plan had to be fixed and this took
some time. As soon as the target of
capacity for the 4th Plan (1969—
74) was finalised and the method of
financing the new cooperatives evolv-
ed, most of the applications received
were considered including those re-
ceived from Maharashtra.

(c) None. Rejection was only after
due considerations.

(d) Additional capacity in the sugar
industry is licensed against the tar-
gets of capacity and production fixed
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under the various Five Year Plans.
This capacity is licensed both by the
expansion of existing units, and estab-
lishment of new sugar factories main-
ly in the cooperative sector. There is
no State-wise allocation of capacity and
each application is considered on
merits from the point of view of cane
potential in the area and ability of the
applicant to implement the scheme etc.

oAl § Nyew wfgEd W
frafes

4315. &t fragae T
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g FaTY KT T FA (F
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qaAN AT AW AMAT 6
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Transmission Executives in A.LR.

4316. SHRI SHIV KUMAR SHAS-
‘TRI: Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to
state:

(a) when the cadre of Transmis-
sion Executives came into existence
in All India Radio:

(b) how many of them have been
promoted as Programme Executives;

(¢) how many of them are still
working in All India Radio as Pro-
gramme Executives on an ad-hoc
basis; and

(d) the reasons for not filling up
these posts through the Union Public
‘Service Commission?
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN
THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI 1. K. GUJRAL):
(a) From 15th May, 1957.

(b) and (c). 140 of which 8 are at
present working on an ad hoc basis,
and 6 expected to join shortly.

(d) Due to non-finalisation of the
amendment of the existing recruit-
ment rules for the posts of Program-
me Exegutive in AIR.

Producers in T. V. Centre, Delhi

4317. SHRI SHEO NARAIN:
SHRI NARDEO SNATAK:

Will the Minister of INFORMA-
TION AND BROADCASTING AND
COMMUNICATIONS be pleased to
state:

(a) the number of Producers and
Assistant  Producers working in
the Television Centre of All
India Radio, the category of program-
mes attached to, the date of their em-
ployment as Producer|Assistant Pro-
ducer and the mode of their selection.

(b) whether it is a fact that there
is a Producer for Krishi Darshan
Programmes;

(c) if so, whether it is also a fact
that the said Producer is functioning
in another capacity and the work in
the Unit is handled by an Assistant
Producer (Film Library) and a
Transmission Executive;

(d) whether it is also a fact that
the said Assistant Producer and the
Transmission Executive were entrus-
ted with the work in order to give
them a chance to visit Australia and
both of them have visited; and

(e) if so, why the said Producer of
Krishi Darshan is wasied when the
work could be entrusted to others?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN

ST L -
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THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI I. K. GUJRAL):
(a) A statement is laid on the Table
of the House, [Placed in Library.
See No. LT-1752|69.]

ployment as Producer/Assistant Pro-
ducers are not earmarked for diffe-
rent items of work. The work of
Krishi Darshan programme has been
assigned to a Programme Executive,
an Assistant Producer and a Trans-
mission Executive.

(d) No, Sir.
(e) Does not arise.

Talks in Urdu Programme of All
India Radio

4318. SHRI SHEO NARAIN: Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state:

(a) the number of persons booked
for talks, broadcasts and as drama
artistes for the Urdu Service of the
Evternal Services Division, from the
Gate Ol s.ariulg the Service iiil  the
30th September, 1969;

(b) the criteria for booking such
persons and their special qualifica-
tions; :

(c) whether it is a fact hat only
perscns belonging to a particular
community are given majority of the
bookings in the Urdu Service and the
other communities are denied; and

(d) how many Staff Artistes and
other regular employees are attached
to the said Service, their total salary
bill during a month and total expen-
diture during a month on an average
for the said Service may be indicat-
ed? D §

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN
THE DEPARTMENT OF COMMUNI-

CATIONS (SHRI I. K. GUJRAL):
(a) (i) Total number of talkers
booked 250
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(ii) Total number of Drama voices
booked 126

(b) Talkers and drama voices are
booked on the basis of their expertise
in the subject of broadcast and abi-
lity to play a particular role respec-
tively.

(¢) No. Sir.

(0) (i) Staff sanctioned for the ser-
vices is:

Regular: 6
Staff Artists: 26

(ii) Average monthly expenditure
on salary of the Staff is Rs. 14,919.25.

(iii) Average monthly expenditure
on the service is Rs. 23,106.15, includ-
ing expendiure on Staff.

Staff Cars of A.LR, Delhi

4319. SHRI SHEO NARAIN: Will
the Minister of INFORMATION AND
BROADCASTING AND COMMUNI-
CATIONS be pleased to state:

(a) the number of staff cars main-
tained by the local AIR Units loca-
ted in Delhi including the T. V. Cen-
tre, the total cost per year cr main-
lenance of the staff employed for the
purpose for the years 1966, 1967,
1968 and up to June, 1969:

(b) the total cost on hiring of taxi-
es, private transport by these Units
during the years indicated above;

(c) whether Government are aware
that the transport Units of these offi-
ces are not immune to ‘corrupt’ prac-
tices and the staff employed should
not be retained therefor more than a
year or so and should be rotated so
as to decrease the vested interest; and

(d) if so, what are Governments
orders to thic effect and how far
these are implemented and what are
the reports of the inspection parties
on the functioning of the Transport
Units?
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THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN
THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI 1. K. GUJRAL):
(a) One staff car for the Directorate
General and 38 duty cars, including
'mobile recording vans and outside
broadcasting van, for different units
of AIR at Delhi. The total cost per
year on the maintenance of staff
employed for the purpose is as fol-
lows:

1966 Rs. 1,77,167
1967 Rs. 1,91,872
1968 Rs. 2,06094

1969 (upto June'69) Rs. 1,04,794

(b) The expendiure on hiring of
taxies/private transport by these res-
pective units in these yeans is as fol-
lows:

1966 Rs. 30,978
1967 Rs. 23,961
1968 Rs. 74,566

1969 (up to June’ 69) Rs. 48,443

(c) and (d). No instance of corrupt
practice in local transport units of
AIR has come to our notice.

There are no specific instructions re.

garding transfer of staff employed
for maintenance of the  vehicles.
However, according to Government

decision rotational transfer of  staff
specifically in section which have to
deal with public should be effected
as a rule and retention of a person in
the same seat in such sections beyond
a period of three years should not be
allowed except with approval of the
higher authority.

Issue of any orders in this regard
so far as the staff dealing with the
maintenance of these vehicles is con-
cerned. has not been  considered
necessary.

The reports of Inspection Parties
regarding working of transport do not
reveal prevalence of corrupt practic-
es Procedural irregularities have,
however. been pointed out for correc-
tive action.

SRAVANA 30, 1891 (SAKA)

Written Answers 82
Drought Map of Gujarat

4320. SHRI NARENDRA  SINGH
MAHIDA: Will the Minister of
FOOD AND AGRICULTURE be
pleased to state:

(a) whether any drought map of
Gujarat has been received from the
State Government for undertaking
pilot projects for solving permanent-
ly the drought problems in the dro-
ught-affected areas: and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) No, Sir.

(b) Does not arise. The scheme for
agricultural development of Chroni-
cally drought-affected areas has been
transferred from he Centrally spon-
sored Sector to the States Sector in
the light of the decision of the
National Development Council.

Wheat Supply to Gujarat
4321. SHRI NARENDRA SINGH
MEHIDA: Will the Minister of FOOD

AND AGRICULTURE be pleased to
state:

(a) the quantity o wheat~ demand-
ed by the Gujarat Government from
the Central Government for 1968-69;
and

(b) the quantity of wheat allocat-
ed by Government for this period and'
that actually supplied?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD. AGRI-
CULTURE COMMUNITY DEVFLOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) and (b).

(Figures -n 00N tonnes)
Total  Quantitv  Qunrtity
Oranmri-v  a'locared supplied
for which
drmand
was
rrceived

Year

1968(Jan-Dec) 470 322 210
1969(Jan-Ju'lv) Ico 180 83
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Allegation against E.S.P. 47 Ex-
change, Calcutta

4322. SHRI GANESH GHOSH:
Will the Minister of INFORMATION
AND BROADCASTING AND COM-
MUNICATIONS be pleased to state:

(a) whether it is a fact that the
attention of the General Manager,
Calcutta Telephones was drawn in
March last to some serious allegatiins
of corruption and misappropriation of
public money against an E.S.P. of 47
Exchange in Calcutta that he (i)
manipulates the muster roll (ii) re-
gularly draws money by falsely show-
ing in the muster roll a number of
D.RMs. who never exist in reality
(iii) regularly misuse the departmen-
tal car for personal requirements,
and (iv) regularly collects the coins
from the P.C.O. boxes and does not
deposit the total amount in the office;

(b) whether it is also a fact that
since no action was taken on these
allegations, these were brought some
time back to the notice of the Direc-
tor General, Posts and Telegraphs.
New Delhi equally with ho  action;
and

(¢) whether Government propose
to refer the matter to the C.B.I. for
a through investigation and remedial
action?

. THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN
THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI SHER SINGH):

(a) No.
(b) No.

(c) Does not arise.

Transfer of Staff in ALR.

CHINTAMANI PANI-
Minister of IN-
BROADCAST-

4323. SHRI
GRAHI: Will the
FORMATION AND
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ING AND COMMUNICATIONS be
pleased to state:

(a) the number and names of As-
sistant Station Director, Programme
Executives, Transmission Executives, -
Assistant Engineers, Assistant Station
Engineers, Senior Engineering As-
sistant, Engineering Assistant, who
have been working at Delhi for the
last 8 yeans at AIR Delhi, News Divi-
sion, External Services  Division,
Vividh Bharati Directorate T. V. Cen-
tre, and other AIR Units located at
Delhi with their dates of posting in
Delhi;

(b) the Government policy for the
transfer of such employees to other
stations outside Delhi who have ren-
dered certain years of service in res-
pect of each category; and

(c) the special circumstances for
not transferring to  outside Delhi
some of the employees who  have
longer stay in Delhi?

THE MINISTER OF STATE IN
THE MINISTRY OF INFORMATION
AND BROADCASTING, AND IN
THE DEPARTMENT OF COMMUNI-
CATIONS (SHRI I. K. GUJRAL):
(a) The information is given in the
statement laid on the Table of the
House.

(Pleaced in Library. See No. LT-
1753/69).

(b) and (c). Persons whose stay in
Delhi has been long, usually 5 years
or more, are considered due for trans-
fer. However, some officers have not
been transferred in spite of their

long stay because of their
specialization in  certain fields
such as Research, T. V.,
etc. or on compassionate  grounds.

However, Government is undertaking
a through review of the subject with
a view laying down and implement-
ing a uniform policy.
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High Food Prices in Triba] Areas of
Madhya Pradesh

4324. SHRI D. V. SINGH: Will the
Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether it is a fact that food
prices in the Tribal areas of Madhya
Pradesh, in particular, and in the
State as a whole, in general, have
been soaring high during the past
three months;

(b) if so, how the prices in 2ach of
these months in respect of the diffe-
rent food-items in these areas, com-
pared with the average corresponding
prices in other States;

(c) the main reasons for higher
prices in Madhya Pradesh, particularly
in the Tribal areas of the State; and

(d) the steps taken by Government
to help bring down the food prices in
these areas?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICUL-
TURE, COMMUNITY DEVELOP-
MENT AND COOPERATION (SHRI
ANNASAHIB SHINDE): (a) Prices
of foodgrains have registered a rise in
Madhya Pradesh including tribal areas
during the past three months.

(b) A statement showing the prices
of foodgrains in Madhya Pradesh and
other States during May-July, 1969
is laid on the Table of the House.
[Placed in Library. See No. LT-1754]
69].

(c) Thea rise in prices is mainly
seasonal. The tribal areas which are
mostly hilly tracts and sparsely vopu-
lated depend on the adjoining areas
for supply. Poor means of communi-
cation add to the prices of foodgrains.

(d) State Government are using the
Jower procured in the 1968-69 season
for supply through public distribution
system to check price rise. Adequate
stocks of wheat, rice and milo have
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also been released in vulnerable areas
through the public distribution system.

High Yielding Varieties Programme
in Madhya Pradesh

4325, SHRI D. V. SINGH: Will the
Minister of FOOD AND AGRICUL-
TURE be pleased to state:

(a) whether any programme ior
developing High-Yielding varieties of
foodgrains and other agricultural pro-
ducts is being launched in Mad